Wednesday,
25th January, 1911

ABSTRACT OF THE PROCEEDINGS

OTF TUE

@omil of fle Goveynoy Geneal of India,

LAWS AND REGULATIONS

Vol. XLIX

April 1910 - March 1911



ABSTRACT OF PROCEEDING

OF .

THE COUNCIL OF THE GOVERNOR GENERAL OF INDiA

ASSEMBLED FOR THE PURPOSE OF MAKING

LAWS AND REGULATIONS,

April 1g10 - March 1911

VOLUME XLIX

CALCUTTA :
OFFICE OF THE SUPERINTENDENT OF GOVERNMENT PRINTING, INDIA.
1911



DAY

GOVERNMENT OF INDIA.
LEGISLATIVE DEPARTMENT.

PROCEEDINGS OF THE COUNCIL OF THE GOVERNOR GENERAL OF INDIA, ARBSEM.
BLED FOR THE PURPOSE OF MAKING LAWS AND REGULATIONS UNDER THE
PROVISIONS OF THE INDIAN COUNCILS ACTS, 1861 TO 1800 (24 & 25
VICT, c. 87,85 & 68 VICT, c. 14, AND 8 EDW. VII, c, 14).

The Council met at Government House, Caleutta, on Wednesday, the 25th
January 1011

PRESENT :

His Excellency Barox HanrDINGE OF PENSHURST, P.C., 6.C.B., G.C.MLG., G.0.V.0.,
G.M.8.I, G.M.LE.,, Viceroy and Governor General of India, presiding,

and 60 Members, of whom 65 were Additional Members.
QUESTIONS AND ANSWERS,

The Honble MR. SACHCHIDANANDA SiNuA asked : —

“In replying to a question put by me at the last meeting of this:
Council ahout the Census Commissioner’s Cireular, the Hon'ble
Mr, Butler, in the course of his reply, said :—* The object of the
Circular was to consult Provincial Census Superintendents as to the
feasibility of framing an estimate of the number of pérsons elassed
as Hindus who «ore not ordinorily regarded as such ond what
standards should be adopted for the purpose............The Govorn-
ment of India believe that any dissatistaction caused by a misappre-
hension of the Census Commissioner’s .original proposal has leen
allayed by the issucof the communiqué alluded to............The
object of the Circular was to throw light on the statistics. It is
clearly desirable that their precise boaring and significance should
be explained.’

(¢) Will the Government be pleased to state whose opinion it is
that the persons or classes referred to in the above answor ‘ are
not ordinarily regarded ’ as Hindus—whether that of the
Hindus themselves or of non-Hindus or of the Government ?

(3) Are the Government aware that even subsequent to the issue of
the Government communiqués on the subject, resolutions have
been passed at Benares and other cities and also at the Indian
Bocial Conferonce, recently held at Allahabad, expressing alarm
at the suggestion made by the Census Commissioner and protest-
ing against any departure from the lines adopted at the last
Census ?

(¢) Are the Governmont aware that many of the leading Hindu
papers have expressed dissatisfaction with the suggestions made
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and t-x%ﬂ:mntinus oflered in the said communiqués, as also with
the reply given on the subject by the Hon’ble Mr. Butler ?

(d) Do the Government propose to direct that the new scheme may
therefore be deferred till indu public opinion on the subject
comes round to the view of the Government, in the maiter of
such light being thrown upon Census statistics and their
‘precise hearing and significance’ being brought ouf, asis
declared to be the only object of the Government v

The Hon’ble Mr. BurrEr replied :—

“The question whether certain classes should or should not he regarded
as Hindus has often been raised, eg., in the Punjab Census Report {for 1891,
where it was stated that 7 per cent. of the persons classed as Hindus in the
Census Tables had not been returned as such in the schedules, in some cases
becaunse they themselves did not claim to be Hindus, and in others hecause the
Hindu enumerytors ohjected to onter them as snch.

“ Various comments have been made on the Consus Commissioner’s coms-
muniqué and on the reply given to the Hon'ble Member's previous guestions,
In some quarters satisfaction has been expressed and in others the reverse.

“ The Census Roport consists of—

(i) the final tables contlaining the statistics tabulated from the Census
Schedules, and

(ii) tho Census Officer's comments on the statistics and his :opinio« as to
‘the conelusions to be drawn {rom them. ‘
“The final Tables are proscribed by the Government of India, and no change
of any kind is, or has been, contemplated in the mothod of compiling them,
The Census Commissioper’s circ reforred solely to the question of their
elucidation. The conclusions which may be arrived at are binding on no one,
They are merely the personal opinion of the writer. The actual statistics are
at the disposal of any one who may wish to make an independent examination
of any of the questions involved.”
. The Hon’ble SACHCHIDANANDA BINHA asked :—

“ Are the Governmnent aware that the new system of unregistered value-
payable packets which was introduced about two years ago has produced
great dissatisfaction in the departmont and among the public and has led to
much confusion and loss ?

The Hon'ble MR. RopkrTsoN roplied :—

# The Government of India are aware that the simplification of the value-
payable system whjch was introduced from thc 1st February 1908 has not
proved altogether satisfactory either to the public or to the Post Office, and
acting-on the advicoe of the several Trades Associations in India the Director
i General of the Post Office is about to introduce certain changes which it is
! hoped will remove any cause for complaint.”

INCREASE IN PUBLIC EXPENDITURIL,

The Hon'ble Mr. GokHALE: “My Lord, I rise to move that this
Council recommends to the Governor General in Council that the Government
should order & public inquiry by n mixed hody of officials and non-oflicials into
the causes which have led to the ggeat increase in public expenditure, both
Oivil and Military, that has taken place during recent years, so that means may
be qbalvised for the grenter enforcement of economy, where neocssary and prac-
ticable. ; . ,

“My Lord, the Budget Debste in this Council of last year, and more
especially the langnage employed on the occasion by my Hon'ble friend the
Finance Minister, had led me to hope that the Government would of their own
acoard direst . such an inquiry, - at any rate into the Civil expenditure of. the
country. That hope, however, - hab not been justified, and I tﬁarefore deem it
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my duty to submit this motion to tho consideration of this Council, My Lord,
the last twelve years have been in some respeets a most extraordinary  period
in Indian finance. A variety of eircumstances,”to which I will presently rofer,
combined to place at the disposal of the Government of  India, year after year,
phenomenally large revenues— phenomenally Jarge, T mean, judged hy the
standard of this country ; and while advantage was taken of the prosperous
condition of the Exchequer to grant a certain manount of reliel 1o the fax- |
ayers, the necessary consequences of an overflowing [reasury in a counfry like
ndia incvitably followed, and the level of expenditure came to he pushed up
in every dircction in a manner perfeetly unprecedented in the history of this
country. Iow large and how unprecedented this growth of expenditure has
been mway be seen from the faet {hat two years ago, of a sudden and without any
warning, we came to a year of o heavy deficit ~ the heaviest deficit that this
country has known since the Mutiny., And last year, the IHon’hle Member,
as if to emphasize the gravity of the situation, felt Limself driven to impose
additional taxation to the tune of about a million and a quarter in a perfectly
normal year, frec from famine, war, or any of those other disturbing eircum-
stances which in our mind have heen associated with increased taxation in the
past. A development of the finanecial situation so extrnordinary and so dis-
quicting demands, in my humble opinion, a close scrutiny, and it is because [
want the Government to undertake such an examination that I am raising
this discussion in this Council todny.

“ My Lord, for a proper appreciation of how enormous this growth of
expenditure has been during recent years, it would be necessary to take a
brief survey of Indian finance over a somewhat extended period ; and I propose,
if the Council will bear with me, to attempt such a survey as briefly as 1 can
for a period of about 36 years, beginning with the year 1875, I take 1875 as
the starting point, because, in many respeets, that year was a typical year—
being also a normal year—typical of the old régime associated with the names
of Lord Lawrence, Lord Mayo and Lord Northbrook. I propose to begin
with that year and survey the finance of the 33 years that follow, as briefly as I
can. Before doing so, however, I think I must place before this Council one
or two general views about the financial position of the country. Those who
merely look at our Financial Statements are likely to carry away a somewhat
misleading idea as to what our real revemue or ourreal expenditure is.  The
Statements give certain figures known as gross and certain other figures known
as nett. But neither the gross figures nor the nett figures giveo in my opinion a
correct idea of what I would call the real revenue and expenditure. To got at
the figure of real revenue, it is necessary in the first place to exclude from the
revenue under the Principal Heads, Refunds and Drawbacks and Assilgnmenls
and Compensations and also the cost of the production of Opium. Then we
must take the Commercial Services nett; and to this we must add the receipts
under the Civil and Military Departments. I think such a process nlone
would give us a correct idea of our real revenue. Now applying this to the
Budget figures of last year, and those are the latest that are available for us,
what do - we find? We find that our real revenue, as distinet from cither
gross or nett revenue as given in the Iinaucial Statement, is  about 53
millions, or 80 crores of rupees—being made up of about 49 millions under the
Principal Heads, about 1 million net from Railways and Irrigation, about 2
millions, Civil Departmental receipts, and a little over 1 million, Military
Depurtmental receipts. Out of this revenue, about a million is devoted to mect
the net charge of interest on unproductive debt, and another million goes to
meet the standing charge for Famine Relief and Insurance. If we leave these
2 millions out, 51 millions remain to be devoted to the Civil and Military
administration of the country, of which a little over 30 millions is devoted
to Civil . expenditure and a little under 21 millions is spent on the
Army. The Oivil charges are made up to-day of about 6 millions for Collection
of Revenue, about 15 millions for the Balarics and Expenses of Civil
Departments, about 5 millions for Miscellaneous Civil Charges, and about
4} millions for Civil Works. This then is the first fact about our financial
position which I would like the Council to note. The second fact, which I
wounld like te- mention, is that this rcal revenue, excluding Opinm receipts,
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which are uncertain and which orcover are threatened with extinction, is
capable of growing at the rate of about 1} per cent. per anuum. The calcu-
lation, which shows this, is an claborate one and I do not want to weary the
Council with its details,. 1 have iried fo take as much care as I possibly
could to make it acenrate and I have discussed the mothod adopted with those
who are qualified to express an opinion on these matters. I think I may say
that every care has been taken to climinate figures which ought to be
climinated from such a ealeulation, and 1 feel that the result may be accegtad
as a fairly correct one. On the basis of this calculation, then, cxcluding
Opium receipts, our revenue may he taken to be eapable of growing, taking
d and bad years alike, at an average vate of about 14 per cent. a year.

t therefore follows that any incrense of expenditure for normal purposcs, i.e.,

exclusive of any special expenditure that may have to be incurred for
special objeets, must keep well within this average rate of 14 per cent. per
rear. T trust the Council will keep these iwo facts in mind, and now follow me

In reviewing the growth of expenditure during the 35 years, or rather
83 years, following 1875. I think it best to take 1908-09 as the last year
of the period, first because up to that year the growth of expenditure
went on practically unchecked, and sccondly because complete figures are
available to the gencral public only up to that year. This period of
83 years divides itsclf into four smaller periods of miore orless equal duration—
the first of 9 years from 1875 to 1884, the second of 10 years from 1884 to 1894,
the third of 7 years from 1894 to 1901, and the fourth of 7 years from 1901-02
to 1908-09. Now, my Lord, for purposes of a fair comparison, it is necessary to

. reduce the figures for the years scleoted to what may be called a common

denominator, all extraordinary items being climinated from either side. Thus,
if the rates of Exchaunge for any two years, which are compared, are different,
due allowance must be mado for that. If therc has boen either enhancement or
remission of taxation” in the interval, if mew territory has been included or
old territory excluded, if certain old heads of accounts have been left out or
reclassified, allowance must be made for all these. I assure the Council that
I bave mado such allowance to the best of my ability in the comparison which
T am about to institute. Thus, in the first period there was first increased taxa-
tion during Lord Lytton's time and then therc was a remission of taxation
during Lord Ripon's time, and I have inade duc allowance for both these
circumstances. hen the rate of Exchange even in those days was not steady.
It was about ls. 9'6d. to the rupee in 1875 and about 1s. 7-8d. in 1884, and
allowance has been made for that. Well, having made these allowances, what
do we find? We find, putting aside all cxtraordinary expenditure due
to famines and war, that during this period of O years, our " total Civil
and Military expenditure rose by about 6 per cent., which means an annual
increase of about two-thirds per cent. per year, against an annual growth
of revenuo of about 1} per cent. The rate of normal increase of revenue was
1thus considerably in excess of the rate of growth of expenditure, and it waa
this faot which enabled Lord Ripon’s Administration to remit taxation. The
total increase under Civil and Military during this period was about two-and-
a-half crores a year. That is the first period.

“The second period of 10 years is the most difficult iod to deal with,
because there is hardly anything in common hetween the first year and the last
year- Itwasa pcrioxf of great military activity in view of certain cventual-
ities that were expected on the North-West Frontier, and it synchronized with
a steady fall in E‘;:chnnge and a steady diminution of Opium revenue. The
result was that there were continuous additions to the taxation of the country.
In considering the expenditure of this period, we have. to make allowance for
four disturbing factors. In the first place, an addition was mado in 1885 of
80,000 troops—10,000 European and 20,000 Indians—to the Army. Secondly,
in 1886, Upper Burma was annexed. Then Exchange fell continuously between
1885 and 1894 from 1s. 7:3d. to 1s.1'1d. to the rupee, the latter being the lowest
point Exchange ever reached. And lastly, Exchange Compensation Allowance
ras granted to all European officials towards the end of this period, costing
over a crore and-a-quarter of rupces or ncarly a million sterling, All this
neoessitatod continuous additions to the tuxation of the country—during 8 out
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of the 10 years, something orother being put on.  These fonr factors make it ex-
tremely difficult to compave the slarting year with the closing year of this period,
but a certain general view, voushly eorreet. may be presented. 1t will be found
that duving this period the Civil and Military expenditure of this country rose
by about 14 ecrores. Out of this 14 crores, however, about 73 crores was
specially provided for by exira taxation. so that the normal growth of
charges during this poried was about G} crores. On the other hand, the
revenae during this time incereased by about 12 eroves, of which about ¢ croves
was from new taxes ; and ecconomics were effected 1o the extent of about 2
crores by suspending the Famine Insurance Grant and in other ways, and thus
the two ends were made to meet,  The result, during the seeond period, prtting
aside all speeial expendituve for which speeial taxation was imposed upon  the
country, was that we had a normal growth of administeative eharees for the
Army and the Civil administeation of about 6} croves, This works ca' at a
total increase of about 14} per cent. in 10 years, or an avernge increase of 1}
per cent. per annum, against a normal growth of revenue from the old resnurces
of a little under 1} per cont. a vear,

“I now come to the thivd period. In this periol the disturbing elements
were not so numerous, the ounly factor of that character heing Exchange.
At the beginning of the period, Exchange was as low as s, 1:1d., It it rose
steadily to 1s. 4d. in 1899, at which figure it stood practically steady for the
threc closing years of the prriod.  And but for the faet that 3 of the birgoest
famines of the last century ocenrred during this period, as also for the inee that
there was war on the frontier at the commencement, the finanees of this-Heriod
would have given a much more satisfactory account than they did.  As things
were, however, the Railway Revenue had already begun to expand, Opium too
had begun to recover, and that extraordinary expansion of general reve nues,
which was witnessed from 189S 1o 19008, had also commenced. ‘The lagt three
years of this period thus belong to a period of extraordinary expansion of revenue
on all sides, and in addition to this, under Exchange alone. the Government saved
in 1899 nearly 5 crores of rupees on the remittances to Encland. judged by the
standard of 1894. These expanding resources naturally led 1o inereased
expenditure, and what stimulated the growth of charges even more than that
was that we had during this period 3 years of Lord Curzon’s administration
—the first 3 years of his adwministration, As a result of all this, expenditure
grew at a greater pace towards the close of this period than during the

revious period ; but even so, we find that it was kept well under control.

uring these 7 years, there wns an increase of about O crores in the
expenditure of the country, Civiland Military, which works out at about 11

er cent. or 1% per cent. per annum=—tho Civil expenditure rising by about
{-L per cent. in the 7 ycars or at the rate of 2 per cent. a year, and the Army
estimates rising by about 6} per cent, or at a little wnder 1 per cent, per
annum. For purposes of this comparison I have reduced the cost of Exchange
for the first year to the level of what it would bhave been, it Excehange had then
been 1s. 4d. instead of 1s. 1'1d. {o the rupee. .

“ Let us now turn to the last period. This perind, like the third, was one
of 7 years, but it was a period of what was described in this Counecil last
year as a period of ¢ Efficiency with a Liz E. There was a hot parsuit of
etficiency in every dircction. leading to increased establishments, creation of
new appointments, and increases in the seales of pay and promotion and

nsions of the Buropean services of the country.  As a result what do we

nd? An increase of cxpenditure all round which is perfeetly astonishing,
The disturbing factors during this period were:—(1) the Accounts for
Berar were included, (2) the bulk of the Local Funds Accounts were excluded,
(3) there were remissions of taxation, and (t) the charges lor Military—Marine
were trsnsferred from Civil works to Military.  Making allowances for all these
factors, we find that durine these seven years, 1901-02 to 1907-08, the total
normal growth of charges, Civil and Military, came to no less than 18 crores!
'This gives us an increase of alout 33 per cent. in seven years, or about & per
cent. per annum ! On the othier hand, the expansion of revenue, which in itself
was most exceptional, was, mnking all necessary allowances, about 2 per cent.
per annum. e thus come to this—We bad an increase of about 23 crores
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- during the first nine years; we had about six crores during the next 10 years ;
again about six crores during the next seven years; and we had an increase of
not less than 18 crores during the last sevon years! Taking the percentages,
again, we find that the normal growth of charges per annwmn in the first period
was about two-thirds per cent ; it ranged between 1} and 14 per cent. during
the second and third periods; while it was nearly 6 per cent. during the last
period ! Taking Civil and Military separately, it was 40 per cent. for seven
years or nearly 6 per cent. per annum for the Civil, and about 20 per cent., or
an annual average growth of 8 per cent. for the Military !

“ My Lord, I think it should only bo nceessary to mention these figures
to establish the importance and necessity of an inquiry into the growth of
charges during recent years. It will probably be said that this extraordinary
increase is accounted for 1o a great extent by increased expenditure in sevoral
useful direclions. X admit at once that the Government have found additional
money for several desirablo objects during this period. But what is the
amount so found ? The total growih of Civilycharges during this period was
13 crores. OQOut of these 13 ecrores, n sum of about 3 crores represents
roughly the additional expenditure on Police, Education, and grants to Loeal
Bodies. About a million has becn added to the cexpenditure on the Police,
with what results it is too early yot to say. I, for one, am not satisfied
that the growth of expenditure in this direction has becn all gocd, but I will
take it for the moment E:t the inereased cxpenditure will give us a ore
improved Police service, 'Next we find that under Education i!iere has been
an increase of about halt a ‘million or 76 lakhs, including the sums provided for
Agricultural Education and Technical Education. I'inally, a little over half
a million—nearly two-thirds of a million—represents the grants mude to Muni-
-cipalities and Local Boards for BSanitation, Education and ofher purposes.
TEﬂs, roughly spenking, the additionnl expenditure on theso objects comes to
n little over 8 crores or 2 millions sterling, leaving still An increase of about
10 crores to be explained, |

“My Lord, I may jnéntion, if the Council will permit me, that it is
not only now that I amiomplaining of this extraordinary rise in charges.
As far back as 5 years ago; when we were in the midst of this period and
whon charges were still:going up by leaps and bounds in every dircotion,
I ventured to make a complaint on this subject in the Council. If the Council
will pardon me for quotipg: from myself, I would like to read a few lines from
whaﬁ I then said. Speaking in the Budget Debate of 1008-07, I ventured
to observe :— '

“The surpluses of the last few years—rendered possible by the artificial enhancement
of the value of the rupec, and rdalised, first, Ly maintaining taxation at a higher lovel than
was necessary in view of the appréciated rupee,-and, secondly, by a systematic under-estimating
of revenue and 'over-eﬁtithltin%?f expenditure —have produced their inevitable effcct on the
expenditure of the country. ith such a plethora of mnoney in the Exchequer of the Ntute,
the level of expenditure was bound to be pushed up in all “divections, Economy came to be
a despised word and increased establishmonts and revised seales of pay and pension for the
Edropean officials became.the order of the day. Some remissions of taxation were no doubt
tatdily granted, but the ‘evil of an unvontrolled growth of expenditure in all directions in
tht name of increased efficiency was not checked, and the legacy must now remain with us.
The saddest part of the whole thing is that in spite of this superabundance of money in the
Bxchequer and the resuliant growth of administrative expenditure, the most pressing needs
of the country in regard to the moral and material advancement of the people bave continued
for the most part unattended to and no advantage of the financial position has been taken to
insugurate comprehensivo schomes of State action for improving the condition of the ‘masses.
Buch State action is, in my humble opinion, the first duty now resting on the Government of
Indin, and it will need all tha money -resurring and non-recurring—that the Hon’ble Member
can find for it.” : - Lo

“That this complaint was admitted in its substance to be just by the
Government, or rather by the represgntative of the Government in the Finance
Doﬂaartmnmt,-.\vﬂl be secn from -verthin very striking observations made thé
following year by His:Honour 8ir Edward Baker, who was then our Finance
Minister. Speaking in the Budget Debate of 1907-08 about a proposal that
there should be a:further increase in ‘the salaries of certain officers, he protgsb:tad
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that he regarded that proposal “with astonishment, and somcthing like dismay’;
and then he proceeded to say :— X

‘T hase now been connected with the Finanee Department of the Government of India
for 5 vears continuously, and  during Al whole of that period T do not helieve that o single
day has passel on which 1 have not been callad upon officially to assont to an inerense of pay
of sume appointiment or group of appointments, to the reorganisation of some Department,
or to an angnentation of their numbers, AL experience proves that wherever revision
is necded, cither of strength or cncluments, the Local Governments and  the Heads of
Departments are only too weady in bringing it forward.  Nor are the members of the
various  Services at  all backward v urging their own elime. 1 ocannet in the
leagb recognise the necessity Tor iimparting an additional stimulus to this proeess,”

“ It will thus be seen that there has heen o ereat deal of expenditure
incurred during the last few years of a permanent character, which was
rendered possible only by the fact that Govermment had larze surpluses at its
disposal.  In view of this, and in view of the great deterioration that has since
taken place in the financial position, T think it is incumbent now on the Gov-
ernment 1o review the whole sitnation once again. My Lord, this was the
eourse which Lord Dufferin adopted in his time, though the growth of charges
then was nothing like what it has been durving the last decade. 'When Lord
Dufferin beeame  Vieeroy, be decided to incrcase the Army in this country and
for that purpose wanted more money. And so he ap{minml a Finance Com-
mittee to inguire into the growth of expenditure that hiad taken place just
before his time, so as to find ont what saving could be effected.  The RResolution,
appointing that Committee, is a document worth the perusal of the present
Government of India. It speaks of the growth of Civil expenditure that had
tnken place during the preceding five years as ‘very large,’” though, as
I have already pointed out, the increase was only at an averuge rate of ahout
2 per cent. per annun between 168756 and 1884, or taking the charges for
Collection of Revenueand the Salavies and Expenses of Civil Departments only,
it was about 1} per cent.—the increase under these two heads heing higher than
under other heads. If that rate of inercase was, in .Lovd Dafferin’s opinion,
‘too large,” I wonder what expression he would have used to describe the pace
at which expenditure has grown during the last decade !

“My Lord, I now come to the form of the en&]uiry which I propose. 1
ympusc, in the first place, that the enquiry should be a public enquiry, and
propose, secondly, that it should be by a mixed body of officials and non-
officials. As I have already observed, the language employed by the Hon'ble
the Pinance Member last year in this connection had led me to hope that
Government would of their own accord order such an inquiry into the matter.
In Simla last August, however, when'I asked the Hon'ble Member a question
in Council, be said that what he had meant was a Departmental inquiry only.
Now, my Lord, the position is 0 serions that a mere Departmental inquiry
will not do. In support of this view, I may quotc my Ilon’ble friend
himself. He said lust year that the question of cconomy did not reit with
his Department alone; it rested with the Government of India as a whole,
He also said that if cconomy was to be enforced, public opinion, both in
this country and in England, would bave to enlist itsclf on the side of economy.
Now the only way to enlist public opinien on that side ix hy holding a public
enquiry into the growth of charges, ax was done by Lord Dulterin, so that the
Rcople. might know how the charges have been growing and where we now stand.
Iy Lord, I do not want a mere Departmental inquiry at the head-quarters of
Government. An inquiry at Simla or Caleutta will only he a statistical
inquiry. 'What we want 1s n Conunittee, somnewhat on the lines of Lord Duffer-
in's Committee, with onc or two non-oflicials added, moine round the couutr'y,
taking evidence, finding out from the Hends of Departments what possible estab-
lishments could be curtailed, and making recommmendations with that care and
weight and deliberation, generally associated with public inquiries, T urge such
an inquiry, because, governcd as India at present is, public inquiries from time :
to time into the growth of expenditure ave the only possible safeguard for
ensuring an economical administration of our finances. .- Under the East 1ndia
Company, the situation was in some respects stronger in such matters. The
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Imperial Government, which now finds it casy to throw on India charges which
should not he thrown on India, was in those days resisted by the Company,
whenever it sought to impose such charges. On the other hand, Parliament
exercised a jealous watchfulness in regard to the affairs of the Company, and
every 2u years there used to be a periodical inquiry, with the result t}mt every-
thing was carefully overhauled; -and that tended largely to keep things
under control. With the transfer of the Government of this country fromn
the Company to the Crown, things have been greatly changed. All power is
now lodged in the hands of the Becretary of State, who, as a Member of the
Cabinet, has a standing majority behind him in the House of Commons. is.
means that the control of Parliament over Indian expenditure, though it exMts
in theory, is in practice purely nominal. In these circamstances, the import-
ance and value of periodical public inquirics into our financial administration
should be obvious to all. There have been three such inquiries since the trans-
fer of the Government from the Company to the Crown. Tho first was
by a Parliamentary Committee in the seventies. The Committee, which sat
for nearly four years, took most valuable evidence. Unfortunately Parlia-
ment broke up in 1874, before the Committee had finished its labours, and the
Committee dissolved with the dissolution of Parlinment. The second inquiry
was by the Committee appointed by Lord Dufferin in 1886-87, and ten ycars after,
in 1897, a third inquiry was ordered, this time by a Royal Commission presided
over by Lord Welby. Fourteen yecars have clapsed since then, and I think it is.
due to the country that another Cummittee or Cominission of inquiry should now
be apggintcd to inquire in a public manner into the growth of charges
and d out what economies and reductions are possible and how
the level of ordinary expenditure may be kept down. And this inquiry-
must not be in London orat Simla or Calcutta. It must be by a ¥y
which will:go round the country and take cvidence.

“My Lord, I will now, ate what, in my opinion, are the remedies which the-
situation requires. M{I P Emmls are four in number, and they are these :—
in the first place, what¢Mr. Gladstone used to call the spirit of expenditure,,
which has been -sbmadiin?hja country for a great many years, and especially
during the seven yecars *bdtween 1901-02 to 1908-09, should now be chained
and controlled, and, in its place, the spirit of economy should be installed. If
the Government:would issue;orders $o all Departiments, as Lord Dufferin did, to
enforce rigorous economy in overy dircction and to kecp down the level of.
expenditure, especially avaidable expenditure, I think a good deal might be.
done. Lord Dufferin’s Goyernment wanted money for military preparations.
I earnestly hope that’ Your Lordship’s Government will want to find
money for extending cducation in all directidns. Inany case, the need for-
strict economny is there, and I trust that Government will issue instructions
to all their Departments to keop down administrative charges as far
as possible. That is my first suggestion. In this conncetion I may add this,
Care must be now taken never again to allow the normal rate of ‘growth of
‘expenditure to go beyond the normal rate of growth of revenue. Indeed,
it must be kept w within the limits of the latter, if we arc not to
‘disregard the ordinary requirements of solvent finance. If special .expenditure-

{is -wanted for special® purposes, a8 may happen in the .case of an invasion
" |or similar trouble, special taxation must be imposed, and we sball be prepared
ito face the situation and support the Government in doing so. But in ordinary
‘circumstances, the normal rate of growth of expenditure must not
jexceed and should be well within the normal rate of growth of revenue.

“My second suggestion is that the Military - expenditure: should now be
substantially reduced. My Lord, this is a somcwhat difficult question,
and I trust the Council will bear with me while I place a few faots:
on this subject before “it. Our Military oxpenditure, which, till 1885, was :
at a level of: about 16 crores:a year, now stands at well over 81 crores, ;
The strength of the Army was first dctermined by a Commission which was
appointed after the Mutiny, in 1859, and that strength—roughly sixty thousand'
Europeans and ono hundred and twenty thousand Indians—continued to be the ,
strength of the Army till 1886.° On many occasions during that interval,
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those who were vesponsible for the Military Administration of the country
pressed for an inerease in the number of troops, but without sunceess.  In 1885,
30.000 troops—1tcen thousawd  Furopean and twendy  thousand Indian —were
added.  The number has heeat slightly inereased sinee, and we have at present
about 75,000 Ewopean troops and double that nuwamber of Indian troops,
Now, my Lord, my first contention is that the country cannot allord sueh
aarge army, and in view of the great improvement, which has taken place
in mid-Asian politics, it should now he substantially veduced. Not only
responsible crities of Government hat many of those who have taken part in
the Administration of India and who are or were ina position to express
an authoritative opinion on the subjeet, have publiely stated that the strength
of the Indian Army is in excess of strietly Indinn vequirements, Thus General
Brackenbury, who was a Military Member of {1his Couneil at one time, stated
in 1897, in his evidence hefore the Royal Commission on Indian Xxpenditure,
that the strength of the Tndian avmy wasin excess of Indian vequirements,
and that part of it was intended to he a reserve for the whole Empire in the
Enst, T may also point out that the Avimy Commission of 1574, of which
Tord Roberts was a member, held that the then strensth of the Tndinn army—
60,000 English troops and 125,000 Indian trcops —was suflicient for all require-
nents—suflicient to vesist Russinn aguression, not only il Russia acted alone,
but even with Afghanistan as her ally. Then, my Lowrd, when the South
African war broke owt, a substantial nwmber of froops was sent out of this
country for serviee in South Afriea, at a time when the sitnation should have
been regarded as unxious for India. A part was also sent to China about the
same time, and yet things went on here as well as ever, All these things
sbow that the strength of the Indian army, as it exists to-day, is really in
excess of Indian requirements. It may he said that this is a matter of military
efficieney, on which non-oflicinl members ave not qualified to express an
opinion. If I. were venturing an opinion on thoe teehnieal details of ll[ilitnry
Administration, I should my~clf hlame myself formy presumption ; but this is a
matter of policy, whieh, I venture to think, all laymen—ecven Indian laymen—
are qualified to understand, and on which they are perfeetly entitled to express
an opinion. Any one ean sce that the situation in mid-Asin and on the
Frontiersof India has undergone a profound change, And, in view of this change,
I think it is duc to the people of this country, who have horne this enormous
military burden for a number of years, that some relief should now he granted
to them, and therehy funds set free to he devoted to more uselul and more
pressing objects. My Lord, military efficiencey, as Lord Salishury once pointed
out, must always be relative. It must depend not only on what the Military
authorities think to he necessary, but on n combined eonsideration of the needs
of defenee and the resources which the country ean afford for the purposes of
such defence.  Judged by this standard, I think that our Military expenditure
is unduly high ; and I thervefore respeetfully urge that a part of this expenditure
shou!"l now be reduced by reducing the troops to the number at whieh they stood
in 1585,

“My Lord, my (hird suzzestion is that there should now hea more extended
employment of the indigenous Indian ageney in the public service.  In this
connection I am free to reengnise the neeessity of paying as a rule the Indian
at o lower rate of payment than the Englishman who holds the sano office.
I think this is part ol our case.  If we insist on Indians heing paid at the same
rate as Englishmen, we eut nway a large part of the ground from under our
feet. Except in regard to those offices, with which a speeial dignity is asso-
ciated, such, for instance, as Mcemberships of Exceutive Councils, ITigh Court
Judgeships and so forth, where of course there must he striet equality, even as
regards pay, between the Indian and the Englishman, there must, T think, be
differential rates of payment for the Indian and the European members of the
public service.  What is however necessary is that eare must he taken not to
make such distinetions galling.  Iustead of the present division info-Provineinl
and Imperial serviees, or instead of laying tlm\‘n that the Indian should be
given two-thirds of what the Englishiman gets, T would provide n fixed salary
for each office, and I would further provide that il the holder of the office
happens to be an Englishman, an estra allowance should he paid to him, because
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he has to send his wife and children fo England, and he has often fo go there
himsell.  These have to be recognized as the cxigencies of the present
situation and they must be faced in the proper spirit. T should, there-
fore, have a fixed salary for cach office; and 1 would then throw it equally
open to all, who possess the necessary qualifications, subjeet to the condition
already mentioned, that an English holder of it should get an extra allowance
for meeling extra expenses. Then, when you have to make an appointment,
rou will have this before you. An Indian— pay, say, Rs. 500 a month—an
inglishman, pay Rs. 500 pius an allowance, say, of Rs. 160. 1f you then are
really anxious for cconomny, you will have to take the Indian, othor things
being equal.

“My fourth and last suggestion is this—that provision should now be
made for an independent Audit in this couniry. My Lord, this: is a matter
of very great importance and it hns a history of its own. Tn the cightics
there was somo very earnest discussion on this subjeet between the Government
of India and the Secretary of State. The first proposal on the subject,
curiously enough, went from the Government of Indin themselves ; that was when
Lord Cromer—8ir II. Baring, as he then was—was Finanee Minister of Tndin,
and Lord Ripon, Viceroy. Inadespaich, addressed by the Goverrent of Tndia
to the Bccretary of Statc in 1882, the Government urged that a system
of independent Audit should be introduced into India. The whole of that
despatch is well worth a careful study. After a brief review of the systems
of Audit in differcvit Furopean countrics, which the Government of India
sr:cinlly examined, thoy stato in clear terms that they have come to the con-
clusion that the sysfom of Audit in this country by officers who are subordinate
to the Government is not satisfactory and must be altered. And they
insist on two things :—first, that the officer, who was then known as Comp-
troller General, or as he is now ocalled, Comptroller and Auditor General,
should be entirely independent of the Government of India, that he should
look forward to no promatign at the hands of the Government of India, and
that he should be removablg only with the sanction of the Secretary of State
in Council, and, secondly, that his position, as rogards salary, should-be as high
as that of the Financial , and that he should reach that position auto-
matically by annual increments after twenty yecars’ service. The Sceretary of
Btate of that time, however, under the advice of his Council, whieh, as a rule,
i= avorse to change or’reform, declined to sanction the proposal. He con-
sidered that it was not suited to India, that it was not really necessary, and
that it would cost a good dehl ! 'Curiously enough, howorver, five or six ycars
afterwards, the same propdsal was revived hy the Sccretary of State for India
himsel.. Lord Cross was then Secretary of State and the despatch in which
he reopens and discusses this question is also worlh a careful perusal. Liko the
Government of India of 1882, ho too dwells on the unsatisfactory character of
tho Inlian Audit, especially owing to the fact of the I{ead of the Audit Depart-
ment heing a subordinate of the Government of India, avd points out how
necessary it is that this officer should be independent of the Indian Govern-
ment. The proposal was, however, this time resisted by tho Government, of
India, Lord Lansdowne being then Viceroy, and it again fell through. Now,
my Lord, I rcspectfully urge that the question should be taken up once again and
the Auditor General made absolutely indcpendent of the Government of India.
In England, the Auditor Genoral submits an annual Report on all irregu-
larities, which bave come under his notice, to the House of Commons, and
the House refers it to a Committee, known as the Committec of Public
Accounts, which then subjects the officinla concerned to asearching and rigorous
examination. As our Council does not yet voto supplies, it will, I recognize,
be ncoessary in present circumstances that our Auditor General's Report
should be submitted to the Becretary of State for India, who is the fipal
authority in financial matters. But the Report should be made public,
being laid before Parliament every ycar and being also published in India.
Then our criticism of ' the financial administration will be really well-informed
and cffective. At present non-official members ean offer only goneral remarks
for the simple reason that they are not in a position to know anything about
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the details of financial administration.  This will he altered, if they obfain the
assistance of an annual Report from an independent Auditor General,

“ My Lord, T have done. T want this inquiry fo he undertaken for
four reasons.  In the fivst place, this phenomenal inerease in expenditure
demands an investigation on its own aceount.  Eeonomy is neecsary in every
country, but more than anywhere clseis it necessary in Indin,  Certain observa-
tions, wlich were made by Lord Mayo 40 years awo on this point, may well he
recalled even at this distance of time.  In speaking of the Avmy expenditure,
he said in elfeet that even a single shilling taken from the people of Tndia and
spent unneeessarily on the Ariny was o erime against the people, who needed it
for their moral and material developient,  Sceondly, my Lord, expenditure
must be strietly and rigovously kept down now, hecimise we are at a serious
juncture in the history of our finance,  Our Opivin revenue is threatened with
extinetion,  Thirdly, T think we ave on the eve of a lavae measuie of financial
decentralisation  to Provineinl Governments, snd it seews cerinin that
those Governments will be given larger powers over theiv own finances, 11,
however, this is to be done, there nmst fivst of all he a earveful inquiry into the
present level of their expenditure. That Jevel must be vadueed to what is fair
and reasonable before they are started on their new carcer,  Last, but not least,
we are now cnierfaining the hope that we are now on the eve of a great
expansion of educational cffort—primarvy, technieal and  agvicultural, in
fact in all dircetions. My Lowd, I am expressing only the feeling of my
countrymen throughout Indin when I say thaf we are'earnestly looking for-
ward to the next five years as a period of striking edueationnl advanee for this
country. Now, if this advance is fo be cffeeted, very Jarae funds will be
required, and jt is neeessary that the Government ol India should, fivst of all,
examine their own position and find out what proportion of their present
revenues can be spared for the purpose. My Lord, these objeets—education,
sanitation, relief of agricultural indebtedness—ave of sueh paramount importance
to the country that 1, for one, shall not shrink from advoeating additional taxa-
tion to meet their demands, if that is found to he necessary.  But hefore such
additional taxation can he proposed by Government, or ean be supported hy
non-official members, it is necessary to find out what margin ean be provided
out of existing resources.  This is a duty which the Government owes to the
country ; and the representatives of the taxpayers in this Council owe it fo
those, on whose behalt they are here, 1o urge this upon the Government. It
is on this account that 1 have raised this question hefore the Council to-day,
‘and T carnestly trust the Government will consider my  proposals in the spirit
in which they have, heen brought forward. My Lord, 1 wove the Resolution
which stands in my name.”

The ITon’ble Mn. Mrstox: “ My Lord, if ho will pernit me, I should
like to begin by offering my congratulations to the Ilon’ble Mover upon the
lueidity and the extreme fairness with which he has placed this complicated
case hefore the Council. Like the late Mr. Gladstone, the Hon’ble Mr.
Gokliale has the rare and happy knack of making figures interesting, and it
has becn a sincere pleasure to listen to the skill with which he mavshalled his
figures and inspired life into the dry bones of our statistical returns, Tt is with
this side of his argument—the purely statistical aspeet of the case—thas T
proposo to proceed, and I rise with no intention of controverting the eonclu-
sions which the Hon’ble Member has placed before us in this Council. Bt
1 will suggest—and L mm sure that the Ilon'ble Member will agree with me—
that his conclusions are not the only ones which cmerge from this vast
and intricate subject. tle has drawn a pieturc—almost a sort of architeetural
drawing—of the huge structure of our financial administration; and with
the hand of the trained critic he has pointed out where he thinks we have
raid too much for the building, and what parts of it he thinks are superfluous.

Vhat I would now ask the Couneil to do is to come inside the building,
survey the business that we carry on in it, and sce why we have had to add
room after room and storey after storey.  In other words, I would ask them to
consider what this growth of expenditure means, and why it has been necessary,
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“Mr. Gokhale opened his speech by a striking deseription of how the
taxation of last yeav fell from a blue sky, in a year of normal conditions and
with no special dangers ahead. That sitnation 1s very recent and almost every
one in this room must remember thai the taxation of last year was proposed
in conscquence of a very large deficit which was due to the collapse in revenue
following a heavy famine and an acute depression in trado; and secondly to
the prospective loss which we expected owing to the possible disappearance of
our opiwmn trade with China. The Hon'ble Member then took a broad review
of the finances of India for the last 35 years. Now 35 years is but as a day in
the annals of this ancient land; yet it isa very big slice in the modern history
of Indin, since the country first began to develop ils ndministration along
westerr. lines, It is truo that the public expenditure of India has nearly doubled
since 1875. But would it not be casy to find a civilized country where the same
thing Lias not: happened in approximately the same time # In England the
gross expenditure in 1875 was L£74 millions; in the year 1008 it was 152
millions. In France just Lefore the Franco-Prussian ‘War the public expendi-
ture was 2'2 milliards of francs ; it is now T believe 5. The LRussian budget
exactly doubled in the 20 years fellowing 1870. In Belgium it very much
more than doubled; and even in the happy little Republic of Switzerland
the cum. of government rose from 43 million franecs in 18735 to 81 million
francs €0 years later. These illustrations show us that in other couptries
Lesides India, whatever be their form of government, the pace of expenditure
has bean as fast as with us; and it could not scriously be contended that the
changes in these countries —whethor political or cconomieal or administrative
—have been more rapid in the time than they have heen in India. The
great increase of expenditure that has taken place during these 35 yearsis
an index, not of administrative extravagance, but of the evolution of our
administration from a simple and almost primitive form into a form which
brings it in line with copniries where the prooess has becn much longer and
slower. !

“I shall now ask the indulgence of the Council for a brief description of the
growth of our cxpenditure in recent years. It would take too long for the
time at my command to attempt to follow Mr. Gokhalo through the whole
period which he has selected. Comparisons by periods, with all the statistics
reduced, so to say, to,n;common denominator, and with net figures taken
wherever possible, provide itho only sure method of handling this subject with
scientific exactitude ; but the method is a littlo puzzling to plain people; and
all that I shall put before the Council is a broad comparison botween the
expenditure of India in 1898 and the expenditure in 1909. At the outset
there are several corrections that have tobe made. In 1968 the whole expendi-
.turo of our district and loeal boards appeared in the Government accounts.
It has now boen removed. 1n 1808 the fertile little province of Berar had a
separate account rendered for it which you will find buried in the A}chndicBa
of our old Blue Books. Its accounts arc now incorporated with those ol British
Indin; so. that if you take tho record of expenditure which you find in our
Blue Books, and com 1898 as it stands with 1909, you get a misleading
comparison. I need:hardly say that Mr. Gokhale las serupulously carricd out
the necessary corrections and adjustments before presenting the figures which
he gave the Council. Following his example and making the neccssary
corrections, hut using gross figures for thesake of simplicity, T wili now
compare the two ycars which I'have chosen. They are not, as it happens,
the samo years as Mr. Gokhale has chosen for the basis of his arguments: but
they give a sufficiently simple and at the samo time truthful picture of the
relation between the growth of expenditure and administrative change. 1898
I have selected for several reasons. It is the year up to which Lord Welby's
Commission, practically brought their cxamination of our finanees. 1t was the
first year in which our exchange had practically scttled down toits present
standard of 1s, 4d. It was tho opening year of a Viceroyalty which was
associated—nnd rightly associated—with a great stimulus (o administrative
Erogm and efticiency. Finally it was a good normal year with average
arvests, no unusunl civil charges, and no external military activity. 1909, ap
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the other hand, has heen selected cimply beeanse it is the latest vear of which
we have available ficaress Loo it also was a0 gomd normal .\‘I'ftl" with 1o parti-
cular departure from the asaal seale of ¢ivil or military expenditare,

“And so at Tust T come 1oy peint. The total gro= expenditure of Tndia
in 159, including the Devar aeeotints, was €36 millions, I 1969 it was £73
millions=a vive of €17 willion, Ot of this vonghly €3 millinns has oceurreed
in the wilifary clhurges of the country, and to these €3 millions 1 shall not
refer again, asmy Ton’ble fricnd Mre, Brunyvate intends to explain them to the
Council, and he will do o with an intimaey of knowlediee to whieh T eannot
pretend. T am left then with €15 willions of ¢ivit charge: {o deseribe, From
this, £} millions may at onee be subtracted; Tor it repre-ents the growth in the
expenditure of owr conunereial Departments, our Railway -, Canals, Post Offica
and Telegraphs; this bheing wiore than eovered by the wrovtl in the earmines of
these Departments duving the same period. There is no thoe to prove this {o
the Couneil, mnd T mnst ack thenn ac the lawyvers say, to - take it from me’ that
the development of our Connmercial - Depavanenis has wore than pada its way
during these 12 years,  The wrowth of purely civil expenditure thus presents
itself as o figure of L9} millions, which s very pearly the inerease of 10 per
cent. on which Alv. Gokhale has il steess Now. how i< this €0} millions
made up? | will endeavowr to tell you.  £1 million has mainly gone in
alditional expenditure on cur Iind-revenune estal:lishments. The complexity
of our land tenwees and the wrowing volume of litgation in our rent courts
very Lurgely explain this  inercawe. T belicve that  the condition of the
revenue staff in our districts is i condition of chronic overwork, and I venture
to think that here at least there i5 not much saving to he effected. It must
also he remembered that sincee 1598 o wreat ary of village necountants, who
were formerly a charge on loeal Tunds of their own. has come upon the general
revenues.  Another £ million represents the inereased et of  working our
forests, guarding our excise. colleeting our customs, and the like,  The inerease
is extraordinarily small comparad with the growth of the revenue from these
important sources.  Another £ million is made up of & number of  petty
increases.  We have to pay more interest, for example, on our Provident Funds,
beeause there are more subscribers; and T am afraid that we all write more
and print more than we did 12 vears ago, and so have to pay more for station-
cry and printing presses. That aceounts for £2 miliions ont of my £93 millions,
A third million has heen devoled {o o conrts of law and our jails; with the
ceaseless growth of litisation and the constant demand for improvements in
our prisons, it is diflicult fo sce how this could have been avoided.  Another
£1 million ha: gone into certain of the minor services: about  L300,000
in the development of asvicultural, veterinary and other scientific work ;
£200,000 in strenethening eur anedical arrangements, partieularly against
plagne 3 and about £300,000 in political charges, lareely in connection with the
new Frontier Provinee.  This brings us up to £k millions out of my £9} mil-
lions, A fifth million has been spent on edueation : and £2 more millions have
rone into raising the standavd of expenditure on Civil Works—new schools,
hetter hospitals, improved roads, more hridees, cle. Thisrise of £ willions
has occurred almost wholly in the Provinees ; and those Ion'ble Members who
represent the Provinees in this Counci) will he able to kay whether the inerease
of expenditure on these heneficont serviees ix in any way cnmlmrahlc with
what they would have desived it more Tunds had heen available. have mow
accounted for €7 millions,  Out of the halanee £€1) millions has heen nused
upon the Police, raising their pay and prospeets, improving their training,
incrcasing their supervision and  labouring to eradicate the faults and abuses
which impede the usefulnes< of that large public hady, Of the £1 wiillion
that still remains to explain, ahout hall kas gone in strengthening the
machinery of control at the head-quarters of our Governments, Imperial and
Trovincial—the Secretariats, the Audit offices aud the enlarecd Councils  The
last half million appears in the shape of inereased pension charges, a necessary
corollary of the growth of ralavies and establishinents,

“ Buch then is the tale of the 9% millions by which our civil charges have
increased since Lord Elgin laid down oflice. It is not an irnoble tale. It
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is nol u tale of mismanagement or squandering. But of course it is not com-
pleto. If time allowed I should like to show some of the generic causes, so to
speak, for this increase ;—how far, for example, it has been forced upon us by
the steady rise in prices and by the demand of all classes of State employés
for a higher standard of comlort. I should also have liked to analyze the
figures and show how far the increase is recurring and inevitable, and how
far it is due to expenditure of a non-recurring character which ean be curtailed
when funds are running short. I would also point to the striking fact that,
during the 12 ycars of which I have heen speaking, the Government have
remitted taxation to an extont which has left the public exchequer pooyer and
the people richer by no less than 4} millions a year; and yet in spite of this
and of the growth in expenditure, we have only once during this period failed
to show a substantial surplus in our annual accounts, It is impossible,
however, to cnter into all this now. The warning which underlies our
statistics and which the Hon’ble Mover has brought ont with admirable
clearness, is the liability that is hanging over us for further expenditure on
the moral and industrial development of the country, combined with the fact
that ono of our main sources of revenuc—not one of our largest, happily, bhut
still sufficienily serions—is in grave jeopardy. On this argument I have
only one word to say, and it will be my last. Our financial administration
is not blind to the signs of the times, and our finances will, I trust, be found
rcady to adapt themselves to the now conditions.

“There is indeed one very encouraging picce of cvidenco that they have
alrcady begun to do so; for the period 1895-1900 is sharply divided into an
era of prosperity and an era of depression. 1'rom 1898 to 1906 the advance of
prosperity was almost uninterrupted. After 1906 camo a check—financial
panie, bad harvests, dull trado and falling revenue. Was this change reflected
in any check in cxpenditure or did we go on in theso later years at the samo
rate as had beon possible in :our earlier and richer period ? The answer is
unmistakably given in the figures, Between 1898 and 1906, our average
increase of expenditure :whs £1,900,000 a ycar. Botween 1906 and 1910, it
fell Lo £600,000 a year, or less than one-third of the rato of increase that had
been maintained in ounrdays of prosperity. This does not look as if the still,
small voice of the Finance Department lmc{ been altogether incffeotive.

.“I have not attempted to speak on the quostions of policy underlying the
Resolution. My remarks have been intended to show what the growth in
expenditure has meant, that it has procceded on defensible lincs, and that, if
it has now to be curlailed, the govcrnmcn! of Indin may be trusted to find
the way, as they have in the past, to do what may be neoessary to ensure our
financial stability.”

The Hon'ble Mgr. Davasuoy: “My Lord, I have heard with
interest the speech of the Hon’ble Mr. Moston, Dospite of tho aliity with
which he has dealt with the subject, I submif, he has not succceded in dis-
lodging the Hon'ble Mr. Gokhale from the position he has taken. My Lord,
one of the grontest of England’s political thinkers, Edmund Burke, counsclled
mcamzr into causes of discontent. The proposition is capable of more general and
extended application. . In my humble opinion, whether there is discontent or
not, itis impolitic to *rofuse investigation. On this principle the Resolution
before the Council ought to be accoptable to on’ble Members. The situation
is grave cnough to domand sifting inquiry. That there is neod for economy in
the administration, pérhaps nobody will deny. Know as I do the Hon’blo
Finance Ministar'’s commondablo partiality for economy, I conccive he realisos
it more than any ome of us here. The need admitted, the only practical
method of p’_rowed.i.nmork is to start with a thorough inquiry into the
possibilities and the dircction of the desired economy. I do not think tho
demand for inquiry will elicit serious opposition. But I can well believe that
the suggestod composition of the Cominission might not be so accoptable to.
all; espocially beoause - the Military expenditure of this Government is also a
subject on which inquiry is sought. There is an idca, 2 mere departmental
fealing, that Military expenditure is a matter in which laymen, non-officials in
particular, aro hopelessly out of court; and it might be argued on that assump-
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tion that tho suggestion of non-officials investigating it is  futile, if not
heretical.  But T would remind Hon'ble Members, in the words of Lord Morley,
that,— -

Cafter all, eivilians have got o decide these yuestions, and, provided that they amn them
gelves with the expert knwwledge of militury authoritios, it is vightly their voice that settles
the matter,”

“ Non-officials may well be associated with experts on the Commission,
which 1 hopoand trust Government will be pleased to appoint for the purposes
of a thorough investigation, It is hetfer that the lines of economy should be
determined in consultation with the taxpayer, and that departmental en-
thusiasm should be cheeked, controlled and (llircctt‘d by the good commonsense
of the ordinarvy citizen. My Lord, I like open inquiry by joint Commission,
I do not expect satisfactory results from mere tlvpartmcut:ﬁ inquiry, I trust
not only will Hon'ble Members aceept the Resolution, hut it will he aceeptable
to Governmeont as well,

“My Lord, the request is for inquiry into hoth Military and Civil Expendi-
ture.  The growth in both directions has heen alavining of late, and if the
expenditure goes on inereasing at this rapid rate sometime Jonger, the Finance
Minister will be bold who will undertake to maintain financial equilibrium with
the ordinary resources of Government.

“The public complaint is that the Indian Army is maintained even in
times 07 peace on a war footing.  That is the opinion of many who may be
expecied to be in the know, I will quote llu,-ru the opinion of Sir Charles
Dilke. In the debate in Parlinment on the East India Loans Bill, on 7th
December, 1908, he inquired,—

¢ Why is the Indian Army kept on an extravagant geale as eompared with that which
England can afford in this richer purt of the world, and which is altogether vut of proportion
to that which she darc to ask the Crown Colonies to eontribute 2 Why should there be n two
to one different =eale heyond Cevlon and India 7?

“Where to look for an explanation! It is time the explanation should
come.

“ My Lord, the despateh of “a fovee of rather over §,000 British officers
and men from India, as well as some 3,000 natives for non-combatant services,’
for serviee in South Afriea duving the Boer War, at a time when considerations
of ordinary prudence would have suggested the maintenance of the maximum
force in India, affords perhaps the most convineing proof of the fact that at
least a portion of the Im]].ian Army is superfluous and not required for the
needs of India.  But the carions part of the husiness is that there have been
substantial additions 1o the Army since then, entailing of course extra cost.
We have had Reorsanisation schemes in the interval with more or less elaborate
projeets of Specinl Defence Works,  There is no cessation of activity, On
March 28th, 1900, Lord Curzon, in justification of a more pretentious Military
Budget, referring to the Boer War, remarked in his own forcible way :—

A storm has taken place in the great ocean, the commotion caused by which will be
felt thousands of milos away on every huael and shore, Here, as elsewhere, we shall reguire
:n ot tln:r own house in order, to overhanl our military machine, amd fo profit by the lessons

Sarned.

“ Fine sentimont, but the cost is a little too much. _\ccording to Major
General 8ir Edwin H. I1. Collen’s Memorandum of 21st March 1900, 92
ofticers wero added to the Indian Army at an annual cost of four lakhs of rupees.
Lord Kitchener’s Reorganisation and Redistribution Scheme provided for the
further addition of 350 officers. In 1902-03 the * establishment of officers,
non-commissioned officers and men of British troops ' amounted to 74113
In March 1909 the number rose to 75,230, or an increase of 1,157. The
total strength of the Indian scetion of the Army was 150,686 in 1902-03;
in 1009 it stood at 162,003, or an inercase of 11,307, This larze increase in
the Army after all the improvements effected by Major General Collen during
along series of years and despite of the significant fact of the loan {o South Africa,
requires careful investigation. The necessity of the other large®*changes carried
out by Lord Kitchener equally demands serutiny. The urgency of the reforms is
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a matter on which the public would like to have more light. It is anything but
clear. Lord Kitchener came to India in 1902, and forthwith set to reorganise
the Army. 1Tis long explanation in Council would seem to he suggestive of the
allegation that the Indian Army was not in an cfficient condition at that time,
and stood in urgent nced of overhauling.  His Lordship is a high authority on
military affairs, and his opinion is enfitled {o our respectful consideration.
At the samne time it would be affectation not to feel that, only a short time before
His Lordship’s arrival in India, it was stated on perhaps as good authority
that the Imlism Army was in a “high standard of cfficiency’, and that ‘very
considerable reforms and additions’ had “already been undertaken’. On 27th
March 1901 Lord Curzon said in this Council : —

I allude to the Military Estimates. They have been introdueed in a Statement and
bave hecn explained to-day in n specch by the Hon’ble Military Member. enumerating tho
very considerable reforms and additions which we have alreuly undertaken, or are about to
undertake, and summarising in a concise manner the principal measures of improvement that
have been carried out in the Indian Army during the sixteen years with which, in one or other
:’E.eity—culminnting in the bighest—Sir E. Collen hins been connected with the military
inistration of the Government of India.

“In his Memorandum of 1900 Major General Collen sought to justify
incrensed cxpenditure on improvements on the ground that *the Army in
India was to maintain its high standard of efficiency.’

“ Tt is difficult for the uninitiated to understand that only a short time
aftor these nuthoritative declarations the Army wasfound in s.ch a state—I
will not say of inefficiency, but of unpreparcdness—that a mint of money
was rcquired for the execution of a new Hcorganisation and Iedistribution
Scheme. Lord Kitchener stated under his Scheme mobilisation had become
easy. Judging from previous history, the Transport and Supply Departinent
would not appear to bave been so defective. The following passage from
%jor General Collen’s Memorandum already referred to shews it was fairly

cient :

 Last Beptember we despatehdd a small force to Sonth Afric, and had tho satisfaction
of retmivinf tho acknowledgments of His Majesty's Government for the promptitude with
which the force wna equipped aiid gent off.” :

“ My Lord, I mention thiesc facts not in a light spirit of faultfnding. Tt
is always risky to dogmatisp an a subjeot of this kind. It is furtherest from my
mind- to do anything of the sort. I concede the sceurity of the Indian Empire
is a matter of pammadunt importance to the citizen as much as to Government,
But the lay mind is upt to be bewildered at the different opinions of high
authorities - opinions that are not easily rcconciled. At any rate, here is o
case for inquiry. The Military Expenditure requires looking after. It may
be urged in defence of the heavy expenditure of tho past few years that the
machinery is now perfect. But what guarantee is there that its efficienoy
will equally impress & future Cowmander-in-Chief, and that o fresh scheme of
Reorganisation will not be Jaunched *  But we need not quarrel ovor the past.
The Resolution is much more modest in scope. All that it requests Governe
ment to do is to ascertain, by proper investigation which will command the
confidence of the people, the dircetion in which future expenditure might be
curtailed. I submit there is not inuch room for controversy over this.

“My Lord, for my part I would have preferred & Commission that would
be free to go decpor into the subject, and to examine the financial relations
between England and.India with a view to effcet a more equitable adjustment,
But it is perhaps an;ambitiows wish., Speaking in this Council, I shall be
content to have a Commission such ns this Government can appoint.

“ My Lord, the Civil Expenditure has grown even more rapidly than the
Military Expenditare, and perchance with lesser justification. II the
increase had been due to libeml grants for cducation, sanitation and other
g:ﬁling and necessary ‘reformé, therc would have been less reason for

'mﬁsfnction;#lut. agjt is, tho large increasc is specially noticeable under
the head shewn Th the Accounts us Salaries and Expenses of Civil Departinents,

~ only a small portion of which.is spent on education. Wo arc ‘moving at
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rapid strides, In 1892-93 the expenditure was £9,506,608 ; it was £10,486,837
in 1898-99 and £14,214,789 in 1907-08. Compared 1o the figure of
1802-93, the expenditure in 1907-08 was more by 49 per cent. It exceeded
the total of 1808-09 by 37 pev cent.! It was higher even than the figure of
1904-056 by about 16 per cent.! Tn 1909-10 too the expenditure was £14,1835,968.
This is an alarming rate of inerease, and deserves consideration.  Let us
examine the sitnation ecarcfully, and find out how far retrenchment is possible
and the lines on which it is possible. Our objeet is not to hamper the
Administration Dby criticising its methods.  We would fnin place before Gov.
ecrnment a constructive programme. But without detnite data found by a
Commission, it is all merc speeulation.  The increase does not appear to be a
normal growth, neceessitated by the exigencies of the administration. But
instead of spoculating about the causes and allowing the public to form their
own conclusions regarding them, we humbly request Government to ascertain
them by careful inquiry, and to remove such of them as are tound avoidahle.
With these remarks I support the Resolutioun.”

The Hon'ble Mr. Brvyyare: “ My Lord, the  Hon'’ble Mr.
Gokhale has touched upon Military cexpenditure with such  brevity and
restraint that T hope to be able to deal with that question more shortly than I
had expeeted to be mecossary. In any case time would not have permitted
me to }ollow him into its more distant history. T would hiowever like to say.
on that point that I eannot aceept his view that the inerease of expenditure
from 1900-01 after a long period of retarded expenditure was an example of
an essential departure from traditions of economy. I think, if the circumstances
arc considered, they rather show that financial considerations have been
dominating thronghout. It wax well known to the Government hefore 1900-01
that the Army was deficient in respect of armament, transport, reserves and
organization ; but action was delayed for want of funds. 1t was not until the
Government of India got a sharp lesson from the Frontier operations of 1897,
followed by the outhreak of the South African War, and af the same time the
financial situation was very greatly improved, that they took {he aclion which had
been so long delayed, and the subsequent activity was all the ereater hecause of
the delay beforehand. This reorganizing activity began in 1900-01 ; it was
developed and systematized in 190405, and the higher seaks of expenditure con-
tinued in full vigour till 1806-07.  These and the few following vears ake n
the period which, I think, Council will consider it profitable to review ; and T shall
follow the Hon'ble Mr. Meston in taking the years 1895-9¢9 and 1909-10 as the
starting and terminal points. I fully realise that the IHow’ble Alr. Gokhale
could not be expected to select his period for veview with sole regard  to military
expenditure ; but without going into claborate explanations, there are some
seriously disturbing featurex in the years he has chosen, particularly in the year
1901-02, the expenditure of which would be a very unsuitable standard for the
starting point. For instance, there were in that year nearly o mitlion pounds
of savings due to the absence of troops in South Africa and China,  There are
in any case grave complications in comparing the various figures owing to
changes of accounts and in other ways which perhaps I need not tronble
Council hy describing in detail. In view of these we have had to make certain
adjustments and make use of approximate figures. I shall of course leave out,
as the Hon’ble Mr. Gokhale has done, extrnordinary expenditure on what we
call Special Bervices. There was about a million pounds of such expenditure
in 1898-99 in conncction with frontier operations.  Unlike My, Meston I shall
use net figures in regard to the military expenditure as this will obviate a
number of explanations which would otherwise he needed.

“ The broad fact is that in 1508-09 the net military expenditure amounted
to something under 164 millions sterling and in 1909-10 it had risen to a
little over 19 millions, The increase of expenditure requiring explanation is
actually £38,603,000. I shall group my explanations as~ much as possible in
the hope that this may cnable Hon'’ble Members 1o follow  them moro closely.
In the first group, ce several items, the chief one heing what T may eall
nominal increases of military expenditure, that is, increases due to
changes of incidence. These account for £300,000. The prineipal item is the



192 INOREASE TN PUBLIC EXPENDITURE. |
[&fr. Brunyate.) [261H January 1911.]

-charge for the Hyderabad Contingont which entered our accounis as the
rcsult of the leasc of Berar. WNext, wo have an increase in the payments to
the War Office ropreseniing the mnet effect of the award of the Welby
Commission in 1901-02 and that of the Romer Committee in 1908-09.
‘These gave us in the met #£70,000 more to pay. Thirdly, we have the
.automatic growth of pension charges, £46,000, I exclude here thoincrease
of pensions which the Government recently gave to the Indian Army, and
include under this head only that portion of the growth which is due to
conditions in regard to strength and terms of pension which were estahlished
before the period under review bezan. Ouwr first group thus gives us an
inerease of £416,000 which, without wishing to be argumentative, I may
perhaps describe as unavoidable. Most of it isin fact nominal. My second
-group is the inorease inthe food charges. Here, again, 1 include only that
rtion which is, I think, fairly attributable to the rise in prices: I have made
-adefinite deduction from the actual figure to represent the incrensed cost of
feeding the additions to the army in men and animals which have heen made
since 1895-00. Tho year 1909-10 was one in which the prices of supplies
were still very high owing to the faminc of the previous year, and under this head
there is an increase of £465,000. I fully recognise, Sir, that the factor of strict-
ness or laxity of administration is one which enters very closely into these charges,
"but the steadiness of the food charges over a series of ycars, their upward bound
when famine prices supervened, and morc recently their very satisfactory
responsoe to improving conditions indicate, I think, that the natural explana-
tion is also the true one. , In my third group Itake the whole group of what
I may call pay -conoessions : improvements in the torms of servico of the British
soldier, the Indian soldior, the Indian Army officors and the officers
-of the Medical Services.; These account for the wvery large increase
of £1,860,000. OCouncil gro awaro that thc terms of pay of the British
soldier are not & matter whélly within the control of the Indian Government.
I think too that they are isposed to quostion the increase of ]i:;y recently
.given to the Indian Army.} Afany rate these are concessions which once made
ware given once.for all. [T'Be,three groups, nominal charges, food charges and
pay concessions, thus apcouht for ahout £2} millions out of the incrcase of
.£3% millions which I setjout to explain. These groups, I imagine, are matters
upon which Council will ivéry readily forin their own opinion.
_ “'The fourth group is that abont which most question will arise. I should
«describe this generally as'inbluding the recurring expenditure duo to re-orga.
nization. I am ndf hére referring solely to measures initiated by Lord
‘Kitohener; he himself-was careful to distinguish between the work which
‘he took over from his predecessors and measuros specially connocted with his
-own name;and in any:case many minor schemes are included, many of them
-of a quite ordinary character, which under the technical rules were finanood
from our special grants. I think Uouneil will not wish to discriminate
unduly in this matter. The-whole perid from 1900-01 onwards was one of a
specinl kind of activity to which the term re-organization is, | think, gencrally
applicable, and it is best:to take the whole figures as they stand without
attempting to make_deduictions on this account and that. I put down to re-o
nigation then, in its wide sense, nn increased expenditure of £1,452,000. Of%
increase £527,000 was added by the special measures undertaken up to 1904-05,
.and £697,000 by those belonging to the period 1904-05 to 1909-10. In addition we
have to recognise that we are spending cvery year more for special expenditure
than was provided in 1898-08, and that accounts for another increaso of
£171,000. This figuré I must admit is perbaps rather a low one to take : that is
because the actual schedule:expenditure of 1209-10 was unusually sinall. And
Jastly I have included aé & ‘mgtter of convenience an increase in the ocost of
Voluntears by £67,000 swhiph js due o normal growth and not to any new
-doparture of policy. .: P !
“1 have thus explained an jncrease of expenditure amounting
.£8,698,000+0r £100,000 more; than . the increase which emerged on a direct
comparison between . the totals of the two years. Itis mot of ocourse pny
‘purpose to discuss thepolicy which underlies this increase of expenditare. I;ng
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suflicient for my present purpose if I can definitely conneet the inerense of
expendifure with causes over which the Government of India had no control or
with their definitely declared policy. 1f that can be done, the poliey must be
judged and not the administration, I think, Sir, that the fact that the whole
of this large addition to cxpenditure can be explained by reference 1o the
oufstanding facts and wroups of measures which I have mentioned—measures
the character ol which is already familiar to this Council-—goes far to exelude
the idea of laxity of control orthe supposition, which 1 think the ITon'ble
Mr. Gokhale has not himsell suggested and | hope does not share, that
there lhas been an imsidious and  imperceptible growth of expenditure for
which no proper and definite explanation can be given. There have of
course been many sanctions to vspumliturc over and abovo those which I
have seleeted for mention now.  The point is that all the minor additions
to expenditure which are going on from week to week, and in the
course of a Jong period of administration must mmount to a large s,
as well as larger items which it would be possible for me to specify il Council
dosired a more elaborate analysis, have in the long run been met Ly counter-
balancing reductions eclsewhere. In many cases these  counterbalanciug
reductions  have been definite cconomies cffected with the sole object of

reventing that growth of military  expenditure whieh woukl otherwise have
I;ecn inevitable. It is unfortunate—I wish it was otherwisa—that we have
not any record of such definite economies in the ecarlicr years of the
seriod.  The figures themselves show clearly enough that such economies must

ave been made, and I wish 1 conld gquote them to Hon’blo Membors, As
regards the period during which Lord Kitehener held the Commander-in-Chicf-
ghip, Council aro already aware that he cffected asaving amounting to some
£300,000 a year. . Any one who knows the difficulty of interfering with the
established order of things. of getting the same services rendered with a
smaller outlay than has become traditional, will appreciate the close control
on the part of the military authorities which this figure implies. The fact iv~
and all of us who have been connected with the financial or the military
administration are well aware of it - that the higher authorities who have felt
it their duty to suggest additional burdens in discharge of their responsibility
for maintaining the Army in a state of readiness for war have also regarded it
as a matter of personal obligation to make every effort to find n set-off to thoso
new hirdens by pruning away redundant and obsolete expenditure wherever
it could be found. This process of cconomy is still going on.  Lately we have
been keeping a detailed record of the saviugs as well as of the sanctions, and
during the last 12 months or <o the economies and the new expenditure have
halanced within about £1,000.

“Before I sit down, 8ir, I should like to say a few words with moro special
refercuce to the military administration of the last few years. The story of
re-organization is one with which Council are alveady very familiar, and I think
the point on which they will feel wore interesied is whether, a long period
baving been allowed for the preparation of the army, there are any signs that
tho Government of India is now restricting its expenditure and is administering
the army more cheaply, having of courso due regard to the permanent
liabilities which have been undertaken during these years of special activity.
Well, Sir, I think it will not he difficult to show that there has been a change
of attitude. It is not for me to say how far this change shonld go, but there has
been a decided change of attitude. I have already said that the year 1806-07
was the last year in which full provision was made for special expenditure on
the scale onginally contemplated in 1904-05. In 1907-08, the Government
of India reduced the special wrant by half a million. Iu 1908-09, they dis-
continued their practice of re-granting lapses. In 1909-10, thoy abolished
the special grant altogether, and the meaning of that change, as I take it, my
Lord, was first that they no longer regarded themselves as bound to provide
some minimum amount yearly for the financing of special measures but
left themselves. entiroly free to decide the amount each year with reference
to the financial position : and sccondly, as I undorstand their decision, they
no longer ed themsclves as bound to carry out the programme of.
1904-05 to the full. Every measure which had not at that time been carried
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out or was mot in progress when it now comes up with a view to heing
undertaken, is reconsidered on its merits and with special regard to ihe
conditions now existing. Now this change in attitude is, I think, Sir,
clearly reflected in the figures. In 1906-07, the new special expenditure
amounted to £2 millions. 1In 1907-08, it had sunk to £1 million 3 in 1908-09,
to three-quarters of a million ; and in 1909-10, to one-third of a million; and
oven if this last figure is perhaps abnormally low, there is in any ease a very great
reduction Tf we take t}w whole net expenditure for the years 1909-10 and
1006-07—without any qualification or explunation whatever—there was a
decrease of £1 million. If we take the ordinary expenditure alone, it inereased
by £648,000. This is because the period of three years happened to include
a rise in food charges due to higher prices, and also the increase of the
capitation rate, and the grant of improved pay to the Indian Army. But for
these specified items, the ordinary exponditure would have gone down by
£266,000. My main object, my Lord, has been 1o lay before Council a fair
and intelligible statement of facts which it would be very difficult for them io

et from other than official sources.  But T hope 1 may also claimn that the

gures jusl quoted show that therc has been some real recognition in the last
few years of any changes which may have taken place in financial and other
conditions.”

Tho Hon’blo Mr. MuvBoLRAR : “ My Lord, I think it my duty to sup-
port the Resolution which the Hon’ble Mr. Gokhale has moved in such an
exhaustive, luminous and able speech. I almit the very fair tone of the replies
which the Hon'ble Mr, Meston and the Hon'hle Mr. Bruuyntc have given to
parts of his specech. We admit, my Lord, th» anxiety of the Finance Department
and the Finance Minister to practiss cconomy, That successive Finance
Ministers have becn attempting to do all that lay in their power to iutroduce
economios into the administeation of this country is shown by what men like Bir
Auckland Colvin, Bir David Barbour and recently Sir Edward Baker and my
Hon'ble friend Bir suy Flestwood Wilson lave said in regard to the cfforis
they are making for socuring this object. BBut, as 8ir David Barbour said before
the Welby Commission, exoapting the Finance Minister, every other Member of
the Government of India was in charge of one or more spending departments,
and pressurc brought to bear by them upon the Finance Minister for making

ater allotments towards expenditure. A similar statement was also made by

ir Auckland Colvin, who stated that, unless supported by the Viceroy, he found
it difficult to carry out economy and to cut down cxpenditure. Now, I do not
repeat this as a roproach against the spending departments. What I mean to
say is that, so far as tho Tinance Department is concerned, though that depart-
ment is really anxious to effect economy as far as possible, it is not able to do
much. The expenditure is dctermined not by the F{;nanca Department but by
the general policy of Governraient. And what I would ask this Council to take
note of, and what I would urgs on the attention of Government, is that, when we
aro asking for reduction of exponditure, we fully recognise that that expenditure
cannot be reduced, that no retrenchment can be effected, by meroly finding tault
with the Finance Department or by saying that the Finanoe Department should
have cut down this or that or the other, but by getting Government to reconsider
its whole administrative policy and methods. In view of the facts which have
been shown go lucidly by my friend that there has been a very great increase
in expenditure, the increase being far in excess of the normal expansion of the
revenue—that in regard to military expenditure this has doubled itself during
the last 25 years, and that in regard to civil expenditure, the increase which has
taken place duri:eiltha last 8or 7 years was more than double that which took
placein any preceding decade—in view of these facts, my Lord, it becomes
necessary to consider whether a thorough examination of our administration and
of the demands upon the State has not become necessary. That is what we ask
the Government to consider. In this Council, time after time, appeals have
beon made to the Government by non-official members to effect cconomy. At
the same time those persons who make these ap]i;:]s also mako appeals for in-’
creased expenditure on certain heads, and it has been said in reply to them that
the persons who ask for economy are also the very persons who ask for increased
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expenditure in regard to pet matters of their own, My Lord, it is unnecessary to
show that the two positions are thoroughly consistent.

“What I would like to make clear is that there is absolutely no disposition
to disregard the necesary requirements of the Government of India. For
instance, in regard to military  expenditure, nobody who takes any responsible
view would for a moment tieny the necessity of mainfaining the army inan
cfficient condirion. "When therefore any criticisin is offered in regard to
the military expendirure, what is meant is that when you find that such
authorities as Sir Henry Brackenbury or Lord Lansdowne, a predecessor
of Your Exccllenecy and present Jeader of the Conservative  Party in
the House of Lords—when we find them say that the army in India is
more than what is absolutely necessary, is in excess of the requirements
of cither maintaining internal peace or the prevention of aggression from
abroad, it is a thing which really requires consideration, not by the Finance
Department, I am afraid not even by the Government of India alone, but by the
Government of England and the Government of Tndia.

“Theun in regard to civil expenditure nobody denies that we require our
necessary eivil works to be carricd out, that we require the country to have all
the amenities of civilised life and all that is wanted for an eflicient and a reliable
administration, We require the administration of law to be carried on by
officers whose honesty eannot be impeached ; we require an efficient police for the
purposc of the prevention of erime and for the autcclion and punishient of
offences.  We require a capable and upright execcutive. We require all these
things, Woealso require further the higher things which relate to the material
and moral progress of the country and the people—education, sanitation,
medical relief. All these things are required. What we say is this.  We have—
to use a homely adage—to cut our coat according to our cloth. And, my Lord,
if we find that in normal times, under normal circumstances, with a naermal
expansion of revenue, the ordinary recurring expenditure which has been sanc-
tioned and which is carried on year after year exceeds the revenue, then a
very serious state of things is disclosed. We shall have cither to impose
additional taxation or we shall have soon to face a situation when fresh loans
will have to be incurred for the purpose of meeting our ordinary inereased
expenditure.

“ My Lord, the ITon'ble Mr. Meston referred to the instances of other
countries where ecxpenditure has also doubled itself. I would only ask theo
Hon'ble gentleman to consider that India is a poor country—the average ineome
according to the estimate made hy Lord Curzon himsell ix only £2 per head per
year. Now when a person is in aflluent circumstances he can afford to pay
8 much larger proportion out of his income in the shape of taxes than those
who aro far poorer than he is, and that has to be taken into consideration when
we compare the taxation in India with the taxation in countries more advanced.

“ My Lord, Lord Salishury pointed out in 1575 that already the Govern-
ment was taking from the landed proprietors nearly half their income in the
shape of land-revenue or rent or whatever it may he called, and he stated
that the land-revenuc cannot he expected to continue for any length of
time to supply to Government any sources for substantial increase of
revenue. Tﬂa opium-revenue will soon disappear. Our other sources of
revenue have not proved to be very expansive. And it is under these
circumstances that we non-official members consider it necessary to put
the matter before Government. The situation in brief is this.  We do want all
the amenities of civilised life, but what we have to sec is whether the
machinery which is very necessary, which is very desirable, and the suit-
ability of which cannot be doubted, cannot for instance he secured at a less cost
than now, and whether several items of expenditure incurred in the name of
efficiency cannot, without impairing efficiency, be eut down. Thesc are matters
which I submit, my Lord, cannot be considered or discussed hefore this Couneil
even if we allow days and days for such a discussion. They ean only be consi-
dered by s Committee which sits down and is prepared to go into the minutie
of the matter, to take evidence and to hear what hoth parties have to say.

My Lord, we have nothing to say in regard to the expenditure that has
.been incurred, as pointed out by Mr. Brunyate, in giving an increase to the
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Britichsoldiers. It is:notithat of which non-official members.complain. In the
changed circumstances of the.day, the British soldier requires to be paid better,
and the increase in the pay. given to the British soldier or to the Indian sepoy
are not things with reference to which any criticism is offered when we talk
of the growth of the military cxpenditure. But the criticism that is put forward
is in regard to things which to our minds appear as items of avoidable expondi-
ture. Whether we arve rightjor wrong'is not for us to say. We say what strikes
us and that is put before the Government. It is not in a cavilling or carping
spirit that observations like these are sulmiited to the Council. We believe

ere are various matters in which the activity of Government will have fo be
cven greater than what it is now. The famine cxpenditure is ono which
might - for instance be considered as a contingency to be provided for even
more than at present ; for there is a famine or scarcity somewhere almost every
second or third year. Thare was a time when the Central Provinces, Berar
and Gujrat were considered as immune from famine. The history of the last 20
years, however, has dissipated that belicf and has sbown that even there the
danger is present. In the Central Provinces there was scarcity in 1804-95,
1895-96, followed by the scvere famino in 189G-97. Then came the greatest
famine of the century in 1840-1900. Again in 1907-08 the Administration had
to open relief works and had to suspend about 20} lakhs of land-revenue out of
a total land-revenue of 85 lakhs. ]”l‘ehe situation therefore is this, Our sources.
of income are very limited ; its rise is small ; the expenditure bas increased in g

eater ratio. What should be done, therefore, for sccuring in normal years.a
§1ru~ relation, a satisfactory proportion between the normal ﬁrrowth of oxpenditure:
and the normal growth of revenue ? That is the kind of inquiry which is
warnted, and we hope that Government will see their way to granting it.”

The Hon’ble Me. Mapep: “My Lord, I came Lere this morning with the
fixed determination of opposing this Resolution because, from the indications
which the Hon'’ble Membe} who moved this Resolution gave last year, it wns.
likely that he was going to:; for a reduction of expenditure or communi..
cations and other m est which ‘ave far Detter calculated to improve the
happiness and the prosperity bf the masses than anything that he was pre(}m.rad
to advocate. My Lord, I must take up a few minutes of the time of this
Council fo say that, without ¢hanging my princiﬂles at all or without receding-
from the support which :I!wish to give to the Government, I have been
helped by the mastorly-cxpbsition that Mr. Gokhale has made as well as by
offcial defence to adhere to;my. own principles in a way that I. did not expect
when I camo here. I thixi it is.a drawback to Mr. Gokhale’s statement of
the case that he overlooked the rise in prices of tho ordinary necessaries of life.
On all hands we hear complaints tEa,t salaries must be raised beeause people-
are starving, and we cannot:get decemt men to fill offices even in- the lower-

des of the administration. 1'do not'agres at all with the Hon'ble Mr, Dada-.
my, nor do I'think that lay theories on the subject of military defence are
worth any serious consideration. Personally, I do not think that & single British:
soldier can be dispensed with in this country. Only the other day: wo had a-
huge disturbance-in the capital of Indis, in which British troeps hadito be called.
out before it could be suppressed: And that was & small indication of how, in
any single spot of this vast-continent, a whole army may ba requiredito prevent:
a-breach of the peace, which it is the first duty of the Indian' Government to.
maintain.

“ But, my Lord, the official defence which has so far been made
goes to show that all this cxpenditure that has been incurred can be defended.

{ does not, howeyer, go. to. show that an inquiry will not fortify tlie
tion of the Gavernment, and, by.justifying every item of exponditure, show
e world that their ‘position.iis an impregnable one. For my own part,
I.cannot agree af all with the remarke that have, been made, about the
difference between 3 Commigsion, apd an official committee of inguity, because I

- shounld have been quite, satisfied” if. the. Hon’bla. Finange. Member- lind  made-

thie inquiry that he ied us. to  hope. lnst. yegr. that. he might make, angd .
hed given us.tho results. And.I dQ not at all agree with the proposal.for an -
independent audit, hecause an auditor has.simply, to_getsome. vonchersand pass. -
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the expenditure whether that be justifiable or mot. I would much rather
trust the responsible officers of this Government, who are Inglish gentlemen,
than any mere professional auditor anywhere.

“ But, my Lord, the paint from which T approach thissubjeet is thiz, 1
remember that some 15 years nzo—-T am not sure about the exact date, as T did
not come preparved for this argument—Lord Northbrook made a statement in
the House of Lovds that, in cons>quence of the abolition of purehase in the
British Army, a charge of Lt millions was thrown on the Indian Treasury.
This charge was challenged in the Indian Press over and over arain, and
after the 3\'0]1}}' Commission made an inquiry, speeinl aftention was ealled,
both in the Anglo-Indian Press and by Auglo-Tndian writers in the London
Press, to the fact that a very signifieant passaze in this veport seomed to the
publie at any rate to shivk the very point of the inquiry. which was whether a
fair shave of military expenditure was thrown upon India or upon the British
Government, My Lord, it has not heen said only here—it is not an invention
or a di~covery of mine--but I haveread it in the British Press over and over
azain, that when party polities prevail at home, even Cabinet Ministers are
afraid to throw expenditure upon the public, and they will throw it anywhere
else. The only remarvk that has heen made by n Member to my left with which
I agree at all is that sometimes India is dealt with in a way that none of the
colonies would be dealt with, It is in defence of the Government of Indin that
I think some kind of inguiry is ncecssary to show that the Indian Treasury
is fairly dealt with Doth in the maintenance of the British Army and also
when troops from India are sent to South Afrien or China or anywhore else.
I for onc cannot object as an Imperialist to the Empire being maintained any-
where by any troops that ean be most handily got hold of. We owe the
salvation of the Ilndia.n Empire- itself to the diversion of the troops in Lord
Elgin’s time. when they were going to China, and I look upon that asa
providential occurrence. In the same way I think our troops should be sent
anywhere to serve the needs of tho Empire, but I also think that a fair pro-
portion of the charges should be laid upon the British Exchequer.

“ My Lord, I have no means of finding out whether justice is done in this
matter to the Indian Empire or not. All that I can say is that T have scen
details of cxpenditure challenged in the Anglo-Indian and British Press, and no
satisfactory reply given. I feel, my Lord, that I am walking rather over thin
icc on this delicate matter ; but I think that cvery loyal supporter of the
Indian Government may very well ask that, if any doubt onany point of this
sort exists anywhere at all, it should be cleared up by neeessary inquiry.

The Hon'ble Mr. Gares: “My Lord, the Council may perhaps be willing
to listen for a few minutes to the views of an official from an owtlying Provinee
upon the motion of the IHon’ble Mr. Gokhale. The Ilon’ble Member moved
for n Committee to enforee cconomy where necessary and practicable. 1 am
heartily in favour of ecenomy where necessary and practicable.  But jis the
Hon’ble Member’s proposal to appoint a Commission  thé hest method of
achieving this result * Is it the best anethod of preventing the incarring of
unnecessary expenditure in future or of retrenching any nnnceecessary expenditure
which now exists ¥ We are not without experience of Committees and Commis-
sinns in India. We have had thom for various purposes.  Representatives of the
Supreme Government and representatives, non-official or official, of the various
Provinees, not of Burma of course (I cannot remember an  oceasion
on which a representative from Burma was found neeessary), but repre-
sentatives of the other Provinces, the more important or more clamorous
Provinces, are got togotherand their united wisdom is applied to tho subjeet
put before them. The circumstances of India ave vavied and complex. The
Committeemen or Commissioners are assiduous and zealous, The witnesses—I
think the Hon’ble Mover contemplated a public inquiry—the witnesses arc
numerous and eager and voluble. A great deal of time, not a little money, are
spent on the task,and eventually the report is prepared.  During all this time
no suggestion on the subject of the roport can be entertained. The reply is that
the issue of the regaort must be awaited. Well, the report appears, it is criticisod
by departments of the Bupreme Government, by Local Governments, by public



i g

T 198 INOREASE IN PUBLIC EXPENDITURE.

[2fr. Gates.] [26Tr JawvARY 1011.7

bodies, Chambers of Commerce and the like, and perhaps another year or two
elapse, and during all this time nothing can be done in connection with that
subject. If cconomy is an urgent need, the method which the Hon’hle Mover
proll)oﬁca does not seem calculated to apply an urgent remedy. Take the case

f the Welby Commission, to which the Hon’blc Mover referred. That was
appointed in 1895 and it rcported in 1900. By theend of 1901, or perhaps
it was the beginning of 1902, orders were passed on its report. 'That wasa
Commission of great authority ; upon the subjects with which it dealt its
authority is not likely to be surpassed nor its knowledge equalled. I will recall
to the Council the names of tke members : —

Lord Welby.

The Right Hon'ble L. Courtney.
The Right Hon’ble W. L. Jackson.
Bir William Wedderburn.

Field Marshal Sir Donald Btewart.
8ir Edward Hamilton.

8ir Ralph Knox,

Sir James Peile.

Sir Andrew Bcoble. -

Mr. Ryder.

Mr. Buchanan.

Mr. W, 8. Caine

Mr. Dadabhoy Naroji.

Sir Robert Mowbray.

«T gathered from something which the Hon’ble Mover said that he wished
to reopen the subject of audif, which was one of the questions dealt with Ly the
Welby Commission. 'Well,{ that is & point on whign opinions may reasonably
differ ; but we do not wadt 4 Committee to take evidence aboutit. All the
evidence is already extant ifi the report of the Welby Commission. It appears
to me that the Hon'ble Mover is neglecting the machinery which lies ready to
his hand. There is the Hof'ble ﬁnnnce Member, full of zeal, desirous of
enforcing economy wheremeressary and practicable. Here is the Hon’ble Mover,
full of ideas as to the directipns in which necessary economies can be effected.
The proper place for the junction of these two forces, and the proper time, are
this Council when in Committee on the Budget. This Council is the machinery
which has been set up for criticising the financial administration of the Govern-
ment of India. Why does not the Hon'ble Member move definite Resolutions on
the subject of the audit and on other points which he has in mind ? Let them
be discussed in ti.is Council and let us arrive at a delinite result which necd not.
take five or six years to be atiained. It appears to me that the Hon'ble
Mover enterlains a distrust of this Council, which we may hope it does not
deserve. Behind his persuasive accents 1 seem to see the spirit of the Jacobin,
of thé authoritarian anxious to impose his will by a short way. . To my mind,
the way which he pro is not likely to bo short and thus, I think, vanishes
its only merit. The Hon'ble Momber seems to me unconstitutional in another
way, The Government of India has handed overto the Local Governments a

tion of its revenue and expenditure, and Provincial Legislative Councils have

n set up who are charged with the function of criticising and controlling:
the Local Governments in the;administration of that expenditure and in the
collection of that revenue. Does not the Hon'ble Mover think that it would
be wise to give the Provinocial Councils a chance of exercising their functions P
Does not he think that the Committec which he proposes to set up is likely to
rouse unprofitable discussions as to the limits of the legitimate independence-
of the Provincial Govéernmonts ? Surely these are matters which are best left to
the Councils which have been established for that purpose. We officials are oftea
réproached with our passion for uniformity ; but tho Hon'ble Mover outstrips
ub, This Committec'is to roam over the whole of India and inquire into.
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every detail of expenditure. T suppose that in Burma our officials will have
to explain over again  that they cannot get a punkha-coolie for less than
Rs. 10 a month, or a chuaprassi for less than Rs. 12 ; and so on through the
whole scope of the administration. Really, my Lovd, these are matters Wwhich
the Loca{ Councils ean deal with, and deal with very muel hetter, T said that
I was in favour of cconomy, Perhaps ihe ITon'ble Moverisseeptical on the
subjeet ; but I assurve him that we in the Provinees mee very conscions of cach
other’s shortecomings, and I have looked at the bloated budzet of Bombay, and
longed to make cconomies there and to apply them to the needs of Burina.
Even in Burma I daresay that thore are divections in which retrenchinent of
expendiiure is possible.  But in advocating economny T should like to advocate
judicious expenditurc as well as positive retrenchment. Do not let ns forget
the example of Ezypt which started its carveer of retrenchment and reform
with a new loan.  In my own Provinee, much money, which has heen wasted on
temporary buildings and other makeshifts, might havebeen saved by judicious
expenditure at the outset. The Ion’ble Member, if he conecentrated on definito
cases and on vital points, misht expeet to veach at an early date some useful
end; but the Committee which he proposes seeins {o me ealealated to canse an
enormonus dissipation of energy and to achieve an insignificant result.”

The Hon'ble Paxprr Mavay Momax Maraviva: “AMy Lord, I rise
to give my humble support to the Resolution which has heen moved by the
Hon’ble Mr. Gokhale. My Lord, the remarks that have been made by the
official members on the subjeet do not indicate an attitude of opposition to the
Resolution.  The remarks of the Hon’ble Mr. Meston were tril'('cfcd only {o
offering an explanation of the great increase that has undoubtedly taken placo
in expenditure, and the remarks of the Hon'ble My, Branyate went in the
same divection. That heing so, I take it {hat the Government of India
are satisfied that the rise of expenditure which has taken place is a
matter for explanation, and possibly for an inquiry. The situation then is
this. There has undoubtedly been a very high increase of expenditure.  This is
obviously a matter for inquiry 1o see if all the increase is justifiable and also to
see if there is any room for cconomy in it. It is not proposcd that a Committeo
shonld be appointed to consider whether economy cannot. he effeeted in such
a trifle as the salary of a peon, as the last speaker somewhatl lightly suggested it
was; hut it is recommendrd that the Commitiee should consider the propriety
of the expenditure of millions of moncy—expenditure which means moncy
diverted fromn purposes which would go direetly” to henefit the people, expendi-
ture, the justice or injustice of which might he examined, might he established
or disproved. My Lord, the reason for the inquiry is furnished by two
cireumstances which my ITon’ble friend Mr. Gokhale very clearly brought out.
In the first place, there is the extraordinary rise in the expenditure—I would
not refer to the figures which my friend has put so Jucidly hefore the Council—
there has been a very great vise hoth in military expenditure and in eivil expen-
diture. The answer given by the Hon’ble Mr. Meston in that conncction,
namely, that there has been a similar inerease in other conntries in expenditure,
overlooks one important point. My {riend the Hon’ble My, Mudholkar has
already drawn attention to the fact that in this country the average income is
very low.  In England, where during the same period the expendifure inereased
to almost double its previous ficure, the average income is nearly £20 %)m' year,
whereas the avernge income in India is only £2 a year according to the rtate-
ment of Lord Curzon. That being so, the fact that a richer hrother has spent
quite as much money during the period that has elapsed as a very much poorer
one, furnishes, I submit, a very strong and unanswerahle argnment in favour of
aninquiry. Why should India with its Jow income of £2 per annum double its
expenditure in the same period in which England with its income of £20 per
annum has doubled it ? [t has not been suggested that there has been any
corresponding increase in the mational income of the people here. On the
contrary, there is a large body of opinion which has time after time submitted
that this income has been diminishing. Whether it has been diminishing or
not is a fact about which no one ean be positive ; but the fact does remain that
there is a large body of opinion which thinks that it has been diminishing.
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The economic inquiry which has been asked for many times has not yet been
ordered, and so nobody can kay that 1he income has not been diminishing as
nobody can positively say that it has heen diminishing.  But be that as it may,
the fact that in this poor country expenditure has doubled itsclf during the
last 25 or 30 years as it has doubled itself in England and France is a
circumnstance which supports the proposal for an inquiry.,

“My Lord, so far as military expenditure is concerned, the remarks of the
Hon’ble Mr, Brunyate were dirceted to explaining the actnal amonnt that has
heen added to the expenditure and in pointing out in what direetions it has
gone. That is no doubt eatisfactorily expliined. T have no doubt that
every item that has been spent by the Government of India has bheen legally
spent and could be satisfactorily explained in the sense that it has been
devoted afier consideration, after deliberation, by the departments which
spent it, and after the sanction of the Government of India, to some useful
object. The wholo roint, my Lord, is whether, in incurring that expenditure, a
larger sum has not been spent than might have been spent, baving regard 1o the
fact that there are fur more pressing demands for expenditure for objeets
which more directly affect the weal and woe of ‘the people ; and for (hut
purpose, I submit, nothing is more urgently needed than an inquiry
such as that suggested by my Hon’ble friend. My Lord, it is now fourteen
years since the last inquiry of this kind was held. Ifan inquiry is now ordered,
it would prove oneof two things; it will either prove that the expenditure which
has heen incurred has, as is suggested by some members, been absolutely justifi-
able, that it was expenditure which could not be avoided, that it was expenditure
which could not be incurred in a smaller measure.  In that cnse, my Lord, the

osition of the Government will be very much strengthened, and the people at
arge will feel satisfied that there is no rcasonable room for complaint on this
scorc. If, on the other hand, the result of the inquiry will show that expenditure,
theugh it has of course been incurred on objects which have heen sanc-
tioned, might have been avoided or incurred in a smaller measure, and if
it recommends a reduction of such expenditure, it will be entircly to the
advantage of the Government and the people. The fact that expenditure
has run up very high being there, that circumstance in itsclf would furnish
a justification for an inquiry; but there is in addifion to this, my Lord, the

t need of finding money to finance the many schemes that are before tho
Government for promoting the well-being of the people. There is the claim
of education, there is the claim of sanitation My Lord, I-cannot at present
recall the number of deaths that have taken place from plague during the last
twelve years or co; but one thing I grieve to think, and that is that while
there has been this appalling number of deaths from plague, the expenditure
that has been incurrodp on sanitation throughout the country has been nothing
like what the circumstances called for.

“ There is 8 widespread fecling in the country that tho army is being
maintained at a higher cost than is justified either by the resources of the
people or by the requirements of the situation. I will not trespass upon
technical military ground ; but we have the fact, referred to by the Hon'ble
Mr. Gokhale, of the addition of 10,000 British troops and 20,000 Indian troops
to the army in 1886. Your Lordship will be pleased to remember and other
members of the Council will remember that two members of the Governinent
of India, Sir Auckland Colvin and 8ir Courtenay Ilbert, recorded a minute of
rorotest against the addition of 10,000 British troops and of 20,000 Indian troops

the Indian army. My friend suggests a reconsideration, after these many
years, of the question as to whether that number of troops which was added ma;
not now, in the changed circumstances of the country, be safely taken oig
He does not, my Lord, suggest it with a light heart. I suppose there is
no man who is moreanxious to put forward only such schemes as will be
considered reasonable, only such as will safeguard and promote the best interests
of the country, than my Hon'ble friend.” My Lord, there is a large party,
which includes several eminent officers of Government, who have spoken or
written in sapport of  the proposition which my friend has put forward, and I .
snbmit that it is an gminently reasonable prayer that the Government should
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be pleased to reconsider the sitnation with regard to the number of troops.
The circumstanees have greatly jmproved sinee 18%G; the bugbear of a
Russian invasion has heen laid low, and I hope finally too.  The Anglo-Russian
Convention and the alliance which the Government of Indin lias entered into
with Japan have greatly strengthened the chanee of the permancent main-
tenance of peace in Indin and clsewhere  When we think of this and of
tho need of promoting education, sanitation and industrial  development among
the people of this country, 1 submit the case for an inquiry scems to me
to he very strong. My Lord, time after time, when requests are made to the
Government to find money to he spent on education or other objects, we are
met by the answer that there is no money to be had.  But T subwit that without
ordering such an inquiry, without satisfying the public and itself that there
is mo room for reasonable retrenchment, the Govermment cannot be
satisfied that it has inade a correct answer to the many prayers that are brought
before it for finuncial help. It may be that the’Government should find it
necessary to impose extra taxation to finanee snch sehemes.  But obviously the
Government will not feel itsclf justified in resorting to that conrse, unless it has
satisfied itself and the public, by a previous inquiry, that that is the only means of
furthering the well-being of the people. On both these grounds, I submit, an
inquiry is just the thing that is needed, and I hope that the Government will be
pleased to take the matfer into consideration to see whether a Comnmittee of the
kind such as has been suggested should not he appointed.

“My Lord, the four points which my friend has urged are clear and definite
proposals. In the first place hie asks for a reconsideration and reduclion of the
military expenditure ; in the second place he asks for a reduction of the eivil
expenditure. My Lord, it is undeniable that in the civil expenditure also there
has been a very Iarge amount of increase.  What will be the harm then if the
Government aill appoint a Commiitee to Jook into expenditure and to find out
whether it cannot be retrenched ?  His thivd suggestion is the substitution, or
rather larger employment, of indigenous ageney for European ageney wherever
it is practicable. And, fourthly, a provision for an audit ol 1lndia’s accounts
by an auditor independent of the Government of Indin. My Lord, if that
kind of audit has been found beneficial and necessary in the case of England,
if it has been found tobe beneficial in Franee and other countrics, it is emi-
nently desirable that such an audit should be instituted of the accounts of the
Government of India. I hope, my Lord, that the proposals will receive that
consideration which they deserve, and I ]10110 that the result of this discussion
will lead to the institution of such an inquiry into the finances of the
country as will lenve the Government in a better position to doits duty
to the people in all that most divectly affects them,”

*The Hlon’ble M=r. Brnna Rao: *“My Lord, with Your Lordship’s pers
mission I shall make a few ohscrvations on the Resolution before  tho
Council. I may say at the outset how deeply the public are indebted to the
Hon’ble Mr. Gokhale for his cloquent and masterly exposition of thoe financial
position of the country. The Hon'ble Mr. Meston with his usual cloquence, I
venture to say, has not touched the main point of the 1lon’hle Mr. Gokhale's
contention. He has given wus figures explaining how the expenditure has
grown up from 1808 to 1909. 8o also the Hon'ble Mr. Brunyate. He has
not only explained the figures hut tried to justify the inerease on the military

.

“ My Lord, there nre two questions that arise out of {his discussion. The
first is whether there is any necessity for an inquiry, and the recond whether, if
there is a necessity, the inquiry should be made departmentally by the
officials secretly, or whether it hould be an open and public inquiry with which
non-officials are associated. These are the two questions we have to decide.
With regard to the first question the fact has heon conceded on all hands that
the rate of inereasc in expenditure is shown to be much more than the rate
st which our income is expanding. Further, in a normal ycar, as in the last
year, additional taxation was resorted to when apparently there was no cause for
anxiety. Andanotherimportant roint is that, even mumini that all this growth
of expenditure is perfectly justifiable, the question remains, how to keep down
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expenditure within ourincome ?  Thatis an important question which has to be
considered.  Lastly, we find that large sume of mmoney ave nocessary for the
spread of cducation, sanitation and various other projects.  The Under Secretary
of Btate recently, at the last discussion of the Budget in the House of Commons,
held out hopes of a great advance in education, so much so that it would
be felt in' the nooks and corners of Indin. It appears to me, therefore,
that if there is any chance for a rapid advance in education, largo
funds must be forthcoming to keep up the new Department which has been
inaugurated. T submit, thercfore, that an inquiry into the present financial
{Jqsit-ion of the country scems to be urgently called for. 'f‘he fact that the
finance Department itself has undertaken this inquiry practically concedes
the case put forward by the Hon'ble Mover of the proposition. I may take it,
thercfore, that, so far as the first question involved in this Resolution is
concerned, namely, the necessity for an inquiry, it is practically conceded.

“The only question before us then is whether this inquiry should be purel

a departinental, official, seeret inquiry, or whether it should be an open, public
inquiry by a Committee with which non-oflicials are ascociated, Tn this
connection I may refer, my Lord, to the observations that bave fallen from the
Hon'ble Mr. Gates. He seoms to think that these matters ought to be left to
the Provincial Councils and 1that we need not trouble oursclves about these
things. T submit that there is apparently a misunderstanding on tho part of the
Hon'ble Member as to the powers' and functions of the Provincial Councils,
Now, large items of expenditure, whether in the budget of this Council or in the
budgets of the Provincial Cotincils, involve principles which have after much
discussion gone up to the Secretary of Btate and ohtained his sanction, and unless
these principles are changed or modified, such items of expenditure can in no
way be interfered with, and therefore so far as the reduction of expendi-
ture is concecrned—I1 dare say some peons may be dispensed with,
some clerks may be dispensed with and some minor reductions of expendi-
ture may take place—bfit{so far as thc Dbulk of the expenditure, the
Civil and Military axmm. is concerned, they have practically no
voice in the malter, ore it is altogether wrong in my opinion to
say that these matters ¢oyld be disposed of hy the Provincial Councils.
Another point about wHich le secms to lhave been under a similar
misapprebension is that: the questions involved in this inquiry can be
easily disposed of by the: Finance Department. No doubt the. Department
has got ample materials at its disposal, but it cannot interfere with the
basic principles in accordance with which expenditure has been incurred.
SeveraF items of expenditure’have been under correspondence for a long number
of gears between the Provineinl Governments and the Supreme Government
and the Becretary of State, and they have been sanctioned after much discussion,
Can it be expected that the Finance Department cun interfere with these

rinciples of policy and vary them or annul them by a stroke of the pen as the

on’ble Mr. Gates seems to think ? I subimnit that it is beyond the scope of
the Finance Department to: interfere with the gencral principles in accordance
with which Civil and Military expenditure is incurred. Assumning that the
Finance De ent i comes to the conclusion that the broad principles of
policy according to which expenditure is incurred should be modified, I submit
that the hands of the Finance Department would be very much strengthened
if a Committce wero appointed and if the opinion of the officials in the
matter is supported by the opinions of non-officials as well. It seems to me,
therefore, that when we deal with large questions of policy affecting the finan-
cial posilion of the gountry, the only just and proper way to deal with
the subject is by the appointment of a Committve. Besides, as I have already
submitted in connection with the mecessity for a large increase of expendi-
ture under tho head of' Education, Banitation, ete., if we find that there is no
possibility of substantially reduéing the expenditure in the Civil and Military
administration of the country ds' it iy now going on, if there is no possibility of
Eroviding funds for:a further advance in the above directions, it might

ecome necessary to submit to this Oouncil proposals for additional taxation.
If such proposals ar@ made, would it not strengthen the hands of any depart-
mental Committeo if they woro associated with non-officials in this matter,
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and if officials and non-oflicials, after thorough inquiry info the question,
formulated  proposals, if necessary, for additional faxation™  In sueh a case 1
submit, my Lord, the country would better welcome sueh proposals from o
Commitfce than if they came from an official body alone.  Fsubmit, therefore,
that the departmental inguiry which is now sef on foot would ot wive satisfac-
tion to the country, and the only way to deal with the matier satisfactorily
is by the appointment of a Committee. T submit fuviher that wnder the
Act powers are given to this Couneil 1o serutinise the Finaneial Statement ;
how can we be expected to discharge our duties properly wnless our request
to have a Committee appointed for inquivy into this watter is granted #
1 submit, therefore, that if our duties are to he cfficiently discharged, facilities
must be afforded to us for investizating this and other questions which may
be bronght hefore this Council,

“The Hon’ble Mr. Meston tells us that we may trust  1he Government
to deal with this mafter satisfactorily. Tt is hardly necessary to say that we
put our trust in then, and we have no doubt that the Government ol Indin is
anxious to do its duty in the matfer.  But there are certain points of view
from which these questions lave to be looked at - standpoints from which
oflicials as such cannot be expected to view, It is said: *if you lave got
anything to be placed before the Government, you can make representations
to us, and we shall weigh them carefully and do full justice to them.” By
all neans, according to their lights, we have no doubt that the experts who are
charged with the administration of the country will give due weight to the
representations made {o them ; but we feel that it is one thing to hear repre-
sentations made to them, and it is quite another thing to discuss the matter
with non-officials associated with them. We see the difference every day in
the Sclect Committee. Representations which are made to the Hon'hle Mem-
berin charge ‘of a Bill do not carry that weight with lin as when it is
brought home to him in the Scleet Committee.

“I may draw the attention of the Council to & recent instance in connec-

tion with the Patents and Designs Bill,  Certain representations were made to
the Government that the clauses relating to the compulsory working of
patents in  the English Statute should be introduced  into this country;
ut the Government were unable to accept them af first. In the Sclect
Committee there was a discussion on the subject, and I am glad to say—we are
indeed grateful to the Hon’ble Mr. Robertson aud to the Government for
acceding to our request—I am glad to say that a similar clause has been
introduced into the Bill. T am sure that the Hon'ble I'inance Minister will
not take up in this matter the attitude of the Poor Man's Friend, so graphically
described by Charles Dickens :—* You need not trouble yoursell to think about
anything. I will think for you. I know what is good for you. What man
can do, I do. 1 do my duty as the Poor Man's Friend.’

“I submit, thercfore, that this quostion involves o many considerations
that it is necessary that it should be placed before a Committee where non-
official opinion also is represented.  The Committee may be small.  We should
be quite content to have one Indian member along with two officials. A
Committee of three, so far as I am concerned, would be quite sufficiont to
investigate the whole question and formulate proposals neeessary to meet the
pressing demands which are now made for the extension of sanitation, for the
spread of education of all kinds—clementary, technical, ngricultural, scientifie.
As T have pointed out, hopes are held out by the Under Scerctary of State
that a distinet and rapid advance would be made in this country for the spread
of elementary education. T submit that the time has come when we must
grapple with these questions and formulate proposals. - It may be that these

roposals will lead to additional taxation. Whatever they are, let them be
ormulated in association with Indian public opinion. Whatever may be the
result, my Lord, it will not be so unwelcome to the public as it would be if
the Government acted alone on its own responsibility.”

The Hon'ble Basv BurpeNvera Nate Basv:—*My Lord, I wish to
make a few observations in support of the motion of my friend, the Hon'ble
Mr. Gokhale. We all admirc the great moderation and the great ability
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with which my friend has brought this motion forward. 1t will be impossible
for me to follow lim on the Jines which hie has eketched out for himself,  The
Hon’ble Mr. Meston veplying for Govermment alto assumed a very sympathetic
attitude ; but he advanced arguments whielh would seem 1o him, il he was
not advocating  a parviiculr line of action, absolutely fallacious. 1t is a
common fallacy in logic 1o tahe only one of 1he deductions without inquiring
into the premises, and T regret that my friend the ITon’ble Mr. Meston should
bave fallen into this eommon fallaey of lngic.  1le has admit{ed the enormous
increase in expenditure which has been referved fo by the Hou'ble Mover of
the Resolution, but in defence and inanswer he gives the figures of cxponditure
from other countries— England and other European countrics. My Lord,
e forgets that before he ean ask us to come toa conelusion upon the figures
that he has adduced, he onght to satisly us that the condifions of the Buropean
countries 1o which he has referred and of India arve similar, thal the resources
of the people are similar, that their eapacity is similar and that theiv necessity
is similar.  Unless all these pramises are established, it is useless and futile to
say that because heavy expenditure has been incurred in fhese conntries,
it must also be incurred in India.  Then, my Lord, while dealing with that
aspect of the question, is it necessary, the question arises, is it necessary, that
expenditure in India should also be ineurred, I will not say in that extravagant
style in which it has been incurred in the past, but ghould it be incuried at the
rate at which it has been incurred in the past? Thereis no doubt, my
Tord, that efficiency, great cfficiency, should he our goal. But should not
that efliciency be reached by slow stages and slow degrees?  Ilave not many
Governménts in the past come to grief because the rulevs for the time bein
have sought {o attain an unattainable degree of expediency hy shorteuts
Shorteuts will not pay in any country, much less in India.  And, my Lord, I
may say with confidence that efficiency has heen a fetish which was set upin the
administration of Lord Curzon to the great prejudice of the people of India. But
apart from that, my Lord, my friend suggests an inquiry into the causes which
have led to this great expenditure, I will not sny that this expenditure has been
extravagant ; that is a point upon which we may agree to differ. My friends on
the Government side may tllink that the expenditure has heen wholly justi-
fied ; womay chose to think that that proposition is not entircly correet.  But
that the expenditure has taken place and that it is n matter which ealls for
inquiry has been admitted by Governmont itself. Our geninl Finance
Membor in his last speech when introducing the Budget said :—

¢ As regards the cost of the Civil administration proper, I think that it requires careful
watching and that we must very seriourly examine whether we are not committed to s
standard of expenditure which will ultimately Le beyond our means. We cannot expect our
revenucs to advance with the smne rapidity as they did up to 1007, That alone would he
a sufficient reason for stendying the pace of the increase in our charges. * * * If
we are going to do anything at all for education and industrial pro sress, we have heavy linbil-
ities impending. Iowever much therefore or however little we <o for these new reguire-
meuts, a readjustment of expenditure is in my opinion elearly indicated?

« My Lovd, all that we press for on this occasion is that the sentiments to
which my friend gave. expression on that occasion should be realised. 1 admit
that the Government of India, probably in the secrecy of its own Departments,
will hold an inquiry away from public gaze and come forward with somo
scheme of readjustment. My Lord, thesc Departmental inquiries, these
inquiries which take place away from the public gaze and the public ken, are,
if‘i may venturo to say so, a great source of trouble. I am using a studious]
moderate expression. For, my Lord, we do not know what is happening. It
is like the erentions of our own ancient Hindu divinity. e sleeps and thinks,
and new worlds are created out of his brain. He has not got to take the
trouble which the Jewish God did to create the worlds. And that is what we.
feel. The Department thinks we know not what; our ideas are not there; our
opinions are not there.. There is no discussion between usand the Departmental
heads, and things are done which might have been better done if a liitle outside
light had been thrown into the dark corners of the Departments. I think, my
Iord, the time has come when the public ought to be taken into greater
confidence in arriving at the solution of questions like this. My Lord, then it
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strikes one—‘TIs it quite a setfled thing that the items of expenditure upon
which such enormous sums of money have been spent arve such thal their
readjustinent is mnot feasible, T will not say not possible ¥' My Lovd, take, for
instance, the Public Works Department. T will say nothing ahout the railways
and irrization which are Depariments which must he maintained.  Buat the
other Departments of the I’ublic Works, is it necessary that they should he
maintained now in the same foree and strongeth that they are? My Lord, the
Public Works expenditure on Civil works has risen from two crores and cight
lakhs in 1876 to six crores and eight lakhs now.  We. iy Lord, who ave looked
down wpon as demagosic azitators, our views on these questions may he
called info question, but I shall quote the authority of one whose authority
I am sure will not be questioed at Jeast by the Civil Service of Tndia. npon
whom he has Javished well-deserved if not extravasant praise. T am veferring
to Mr. Chirol. Speaking of the Public Works of India, he says :—

‘The time would also gecm 1o have arvived when, with the develspment of Indian trade
and industry, private contracts might with advantage be substituted for the more expensive and
slower activities of the Public Works Department.  Work done Ly that Department is bound
to be more expensive, for an enormoms establishment has {0 be maintained on the same
footing whether the financial conditiong allow or du not allew Governmeont embarking upon
large public works expenditure.  And when they do not, the propertion of the establishment
charges to the actuul eost of the work is ruinous.”

“My Lord, that is what Mr, Chirol says, That is what we have all along
been saying for many years, eryving in the wilderness as it werve.  1f this Com-
mittee were arpointcd, would not the Yublic Works Departinent have an
opportunity of justifying its existence in the manner in which it is maintained
at present ? We, on the other hand, would also have an opporfunity of showing
that much of the expenditure of this Department at least might he curtailed.

“Then, my Lovd, there is another head. It is very diffienlt to express
onesclf, mere laymen as we ave, upon anyihing conneeted with the adminis-
tration of the Indian Army. But, my Lord, our gricvance has always heen
that that Army is mainfained on a footing mnot only forthe protection and
preservation of India against internal commotion and owtside aggression, but
also for Imperial purposes. We donot complain, I Tudia has to contvibute
towards Imperial pnrposes, so long as we form an infegral part of that Empire
to which wo have the pride to helong, we are bound in honour and in duty to
contribute to the best of our ability and our means. But, my Lord,
it has been said that a large part, a great part, of that Army is naintained for
purposes unconnected with India, and, so far as that part is concerned, we
certainly are entitled to some relief.  The Welby Commission gave us relief
when our forces were employed outside the fronticrs of India as defined by
that Commission. But, my Lord, I will again quote an authority, the
authority of the Government of India itsclf upon this question. In a Resolu-
tion the Government of India Jays down :— .

¢ The Imperial Government kecps in India and quarters upon the rovenues of that
country as large a portion of this army that can possibly be reguirml to maintain its dominion
there ; that it habitually treats that army as a reserve force available for lmperial purposes ;
that it bas uniformly detailed Furopean regiments from garrisone in India to take part in
Imperial wars whenever it has leen found necessary or convenient to do #o; and more than
this that it bas drawn not less fraele upon the Native Army of India towards the maintenance
of which it contribufes nothing {0 aid in contertr outside of India with which the Indian
Government has litile or no concern.’

“ My Lord, I have ealled Your Lordship’s own Government as my witness
in this connection, and I think we miay very justly claim that the Indian
revenues sliould be relieved of a considerable portion of the burden that is now
imposed upon it of maintaining the army on this fuoting.

“ My Lord, then again, a perennial, and I will not say anunjust, source of
complaint to us is that while all the Colonial Governments have their offices
in London maintained out of the British Exchequer, it is India alone which
pays for the entire cost of keeping the India Ollice in England. That is
& subject upon which this Committee may have had something to say.
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“My Lovd, one subject was referred to by my friend, the Hon’ble Mr.
Gokhale, that theve ave Depavtments where Indian ageney might be more pro-
fitably and cheaply substitnted for the European ageney at present existing, T
know it is blasphemny in certain quarters fo suguest that great Departments of
Stafc may be manned and managed by Indian agencies. 1 will not make that
suggestion, T will not he guilty of that blasphemy ; bat T will sny that a larger
admixture of the Tndian element might very profitably bo made.  In 1004, my
Lord, Lovd Curzon's Government gave figures which showed the perceniage
of Indians employed in the higher ranks of the serviees of this country.
I shall not on this oceasion go into those fizures.  But, my Lord, notwith-
standing the extravagzant boast of Lord Cuvzon when he gave those figures to
the world that in employing the Indian agency which he showed had been
employed, the Government of India had shown unexampled liberality, it is very
easily shown that these figures conclusively prove that the pledges given to India
by Her late Majesty Queen Vietoria still vemain unredeemed.  The last word on
these figures has not yet heen said. My friend, the Ton’hle Mr. Gokhale, at
a subscquent meeting of the Couneil gave certain figures to which no answor
has yet been given. T maintain thalt {he retention of a large clement of
European agencey is necessa y for the best intercsts of the country. I also
maintain that a larger admixture of the Indian clement that now obiains may
be easily made without any sacrifice of cfficiency and at a considerable saving.

“ My Lord, there are othor questions which may be considered, questions
which having regard to the warm daysthrough which we aro passing T am afraid
to approach. The exodus of the various Governments to the hills and their stay
in the hills for the greater part of the year is n question upon which Indian
opinion is greatly divided. The expenditure that it involves is a matter which
ought to bo considered, and the time has come with medern appliances for
comfort in the hot woather to decide as to how far that exodus may without
inconvenience be curtailed. 5 These are questions which ought to Le dealt with,

“ Coming to Bengal, :my Lord, as I tried to point out on another occasion,
the croation of a new Protvinee has entailcd heavy expendituro. My friend the
Hon’ble Finance Mcmber has said that it has led to frosh taxation. The tax
which the Indian poor pays upon petroleum is due largely to the creation of
this new Province. These are matters and things which should be considered.
I do not think that my friend, the Hon’ble Mr. Meston, would suggest that in
his own Department, these large quostions of policy, these large questions affeot-.
ing large masses of men, could be considered adequately having regard to all the
bearings on the subject. Aund therefore, my Lord, with great deference to the
opinion of Government, T respectfully support the motion of my friend, the.
Hon’ble Mr. Gokhale."” :

The Hon'ble Mr. Mazuartn HaQue: “ My Lord, I rise {o support the
Resolution of my Hon'ble friond, Mr. Gokhale, and in doing so I associate
myself with every word that has fallen from his lips in this Council. My Lord,
there is a lurking suspicion in the minds of the people that in the financial
administration of this country every thing is not right and that cconomy can be.

ractised if the Goversment of Indin, and cspecially my Hon’ble friend the

finance Member, gave a little more attention to the representations of the non-

official members of this Couneil. I do not intend to coter into details, but I

may say as regards one item, .., the military expenditure of the country, that:
the time has come, and greatly through the agency of Your Excellency'’s

work that I go to the length of saying, that the Indian Army should be

reduced. We have not got the scare of the Russian bogie that we had some;
time ago; we- are now on good terms with Russia, The Abglo-Russian
Convention, in the framing of which Your Excellency has had such a great
share, has made it possiblo that the Indian Army should be reduced.

“Then, my Lord, as regards tho civil expenditure, I may say, as my
friond the HMon'ble Babu Bhupendranath Basu has pointed out, that the
Public Works Depariment does require looking after, and that wo shall take '
good care next March to deal with this Departinent rather scverely.
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“My Lord, money is wanted, and wanted very badly, for very many
neeessary  things in Tndia, expecially free primary education.  In the last
session of the Couneil, when I was speaking in support of the Resolution of my
How’ble friend Mr. Gokhale as regards this su};joct, I went to the lengtih of
saying (hat T was prepared fo submit to fresh taxation, although the country
s very poor, for the purpose of achieving this objeet.  This year, during
Christmas week, two such important associations in India as the Indian
Natioral Congress and the All-India Moslemn League have hoth passed Resolu-
fions supporting free primary education; and we may take it that, barring
a few solitavy exceptions, tho country is practically unanimous on educating
the masses. My Lord, we are very keen about it, and if it bo possible to
retrench some of the extraordinary expenditure of the Government of India,
I think that this ought to be done, and money should be found for providing
free primary cducation for the people of this eountry.

“My Lord, with these few remarks I support the Resolution of my
Hon'ble friend.”

The Hon'ble MAHARAJADHIRATA BaHADUR OF Brrbpwax: “ My Lord,
Mr. Gokbale's Resolution has my entirve sypathy, but I have no desire to go to
any length {o emphasize the necessity of curtailing expenditure.  There is only
one point on which I wish to speak, and that is regarding the army.  Belonging
to a race who in the ancient days belonged to the army, I may say that 1 do
not think that a very strong casc has been made out for curtailing thai parti-
cular item of expenditure, riz,, the army. 1 do not agree with those who
think that hecause at present peace is prevailing and because the Russian
bear is no Jonger visible near the foot of the Himalayas that you should reduce
your aviy in any haste ; hut on the other hand, I certainly think that economy
should he the order of the day, especially in the Finance Department, and [
hope thut the matter which Mr. Gokhale has brought before the Couneil to-day
will reeeive the most favourable consideration of the Government of Indin.”

The Hon'ble 81r G. FLeErwoon WiLsoN 1 “ On rising to reply to a dehatn
of great inferest and importance, T should like fo express my scnse of the
oblization under which my Hon'ble friend, the mover of this resolution, has
placed the Council by affording them this opportunity of considering  a subjoect
which vitally concerns the welfare of India. No one can possibly complain
cither of the tone or of the manner in which the on'hle My, Gokhale has
nesented his case.  Both were aiike admirable.  The matter with which my
Hon’ble friend has dealt would appear to lend itself to consideration from
two standpoints——the slatistical nn('l the general. - Mr, Meston has dwelt on the
first seetion of the subject with his usual lucidity and with ability. I propose
to deal with the more general aspect of the ease. The Hon'hle Mr, Gokhale
sces, as we all see, theremarkable strides that this country has made in the
last 85 years. He acknowleduses the great progress in its resources, and the
great development in its revenucs,  But he believes that its expanding income
hns been fully hypothecated for its expanding needs, and he warns us that
the optimism based on our great advance on the past ought not to blind us
to the dangers inherent in an equally rapid growth of expenditure. In parti-
cular, he fears the effect of certain new conditions to which he thinks our
financial arrangements have not yet adapted themselves.  On the one hand,
our desire toco-operate with China in her efforts against the opium habit will
probably involve us in a lheavy sacrifice of revenue, On the other hand, we
shall have to meet the indeterminate, but probably heavy, claims on the publie
exchequer for progress in education, sanitation and the like. The former con-
sideration indicates a slackening in the growth of our rvevenues. The Intter
suggests the wisdom of establishing a wider margin between our normal re-
sources and our normal expenditure. It is therefore time 1o look into the
future and to set our house in order before these diflicultics become acute.
That is, I take it, the view of my Hon’ble friend, and 1 think it must
be the view of every right-thinking man who has the interest of India at heart.
I will not go over the detailed arguments which the Hon’hle Mover has laid
before the %)mncﬂ Nor is it necessary for me to recapitulate the lessons to be
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derived from a veview of onr finaneial policy of the past. | need only express
my general eoncurvenes with muech that has heon said to-day as to the groal
importanee of the economic question in this country.

“ It would be improper to oceapy the time of the Council by a farther
analysis of our financial position when all that is pressed upon us is the iimport-
ance of economy in the future. T do not understand Mr. Gokhale to sugzest
that we shouid put back the hands of the clock, The machinery of administea.
tion is not built up in a day, and if we wish to modify and simplify the
machinery, whether on its military or on its civil side, one action must be steady
and gradunl.  Sudden retrenchment havdly ever results in permanent cconomy ;
and the difficultics attending it are particularly great in Indin.  What we
reguire is to keep cconomy constantly in sivht, to guard zealously against the
unneecssary spending of asingle rupee; and to place a curh upon all tendencies
to increase publiec expenditure which is proposcd with a view merely to theoretical
cfficicney or administrative symmetry.

“Ihope T have said onough to convinee my Hon'ble friend how entirely
I agree with him on the need for caution in the future, and for sueh  ordering
of our public expenditure as will enable us, withvul haste or embarrassment, to
deal with the new situation as it avises.  TFurther than that, however, 1 cannot
go. I must part company with iny Hon’ble friend whon we come to consider
the machinery which is to lay down the lines of ounr future financial policy.
That duty is, to my mind, essentially a duty of the Exucculive Government;
and | cannot agree that it should be handed over by wusto a Commission.
I have been associated all my official life with Commissions and Com-
mittces. However woll constituted they may bo, they generally confain ono
or two weak vessels whose ability isin inverse ratio to their obstinacy. The
outcome is that the 1'eEort. is generally the result of a compromise, and com-
promise is not good when a serious principle is involved. But there is another

-objection to the appointment of such bodies except as alast resource. They
are apt to sct those entrusted with the expenditure of public funds against
the inquiry, and tend to create an unconscious but very decided hostility to pro-
posals for rotrenchment or reform. We recognise that it is important that we
should set our own house in order. The Government of India has at its head
a Governor General whose varied and distinguished career has been character-
ised by o marked regard for economy as well as cfliciency in administration.
Until the contrary 18 proved, we are cntitled to hold that, under his able
guidance, the Government of India does not lack the ability to put its own
house in order without turning to extraneous agencies for assistance. The
tendency to do so haa in the past beon })cr]mps somewhat unduly marked, and
I believe this Council will not be unwilling to await the result of the unassisted
.efforts of the Government of India beforo pressing for the creation of an
inquisition.

« T have listened with interest to what Mr. Gates has told the Couneil

ing the Commissions which have reported upon Indian expenditure in the

t. It would be difficult in India or out of India to bring together a stronger

ody of official and non-official opinion than the Commission over which Lord
We{by presided : and yeot it would be impassible to pretend that they have left

.any enduring mark upon our public finance. There are unquestionably
oconsions on which a Commission is 2 most valuable ageney. When public
affairs arc being influenced by obscure causes, or when the issue involves
technical considerations which roquire much expert consultation, tho casc for a
Commission is strong. On the present oceasion, however, the causes which have
led to our growing expenditure are patent to us all, and it is not expert adviee,
.80 much as common sense and the economic instinct, that we require to consult.
As Mr. Gates has told the Council, a Cominission of inquiry into expenditure
would hang up much which we are ready to undertake and which we are
anxious to pursue. It might shift the responsibility from the proper shoulders;
and it wou})d tend to complicate issues which at present, in my judgment, are
reasonably simple. '

“Mr. Gokhnle has indicated some of the instructions which he advises ms
to give to & Cummission if it were appointed. This also has been done by other
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members who have spoken.  Apart from the improvement of the audit, a
subject to which 1 shall return later, each of the instructions which my friend
wowld impose upon the Commission involves considerations of wrave 'pnlit'i(‘nl
import. Ile will not expect the Government of India to indicate their views
upon those sahjeets to-day.,

“The ITon'ble Member has alluded to the more extended use of indieenous
ageney in_the public service.  The question is to be raised in a definite form, I
understand, by the ITon’ble Mr. Subba Rao. T shall not therefore, at the

resent time, state in defail what has already been done in my Department in
that direction. My personal sympathies in regard to the larzer employment of -
Indians in the public serviee of the Crown eannot come under review in this
Council. but as Finanee Member it is permissible for me to say that, from the
economie standpoint, it seems 10 be for eonsideration whether we might not make
areater use than at present of the undoubted abilitics of 1he educated Indinn,
Indians are not called upon to mect anything like the heavy expenses whiclh
arc unavoidable in the case of Europeans, Their very religion is conducive
to a simpler habit of life, and it is not incumbent upon them for health con-
siderations fo pass long periods out of Indin.  Agnin, an Tndian ean live and
live well ona smaller pension than is essential in the case of an Englishman
living at home.  All this points to a potential saving iu the event of its being
found possible to extend the cmi)loyment of Indians in some branches of the
militavy and civil ‘ml;l icservice.  Trevert now to a subject which is particularly
wy own, and which I am graieful to the Hon'ble Member for raising, namely,
the audit of public expenditure in Indin. I may say at once that I weleome
what has been said by my Hon’ble friend, both as o recognition on his part of
the importance of an object which I have always had much at heart, and as
giving me an opportunity of indicating what has been under diseussion in the
penetralia of the Scerctariat. I speak in this matter as one who has viewed the
question from both sides—as an auditor and now as a Finance Minister. It is
indeed to the Finance Meniber that the point appeals most strongly. I recoguise
in India, as it has been recognised in England, that the auditor is the most valu-
able ally of the Finance Dcpartment : it is through the auditor that the Depart-
ment Jearns that its own regulations ave observed, and it is the auditor that
enables it to enforee the financial ovder for which it is responsible. It bhas,
therefore. heen my endeavour to inerease the independence and cfficiency of our
audit. A step of no small importance in this direcetion has heen taken by the
recent publieation of what is known as the Aundit Resolution, defining the
classes of expenditure which require the Sceretary of State’s sanction.  The
Resolution does not enumerate any new principle, but it gathers together, it
codifics and emphasises principles hitherto scattered or indeterminate,  This
marks a distinet advance.  Another question which has been taken up is
appropriation audit, hy which iz ‘meant the watching of expenditure against
budget grants, In this connection I may refer to our annual Appropriation
Report. The report is published, and is available to Hou'ble Members. It
deals in comprehensive and minuie fashion with departures from budget

rovision, and with the changes from year to year in revenue and expenditure,

recognised, however, some time ngo, that the form of the report was capable
of improvement, and I took steps to effect nlterations which will be apparent
in the next report. The Emriuoinl reports, from which a general report is
compiled by the Comptroller General, ave due in October : my examination of
the question could not he completed hy that time, and any further alterations of
form that may be found necessary cannot, thercfore, take effect for another
year.

 Lastly, I may allude to the amalgamation recently effected between the
Public Works and what are called the Civil Accounts. I may explain very
briefly that while the ordinary provincial departments are subject to the audit
of accounts by officers subordinate to the Finance Department, the chief
account officer for Public Works and Railways used to be attached to other
Secretariats of the Government of India. This divergence of system has now
ceased. Both branches of the Accounts are equally under the Finance
Department, and from their fusion I anticipate good and far-reaching results.
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You cannof bring into close contact {wo systems of accounts which so far
have developed separately, without giviug rise to new ideas, and the range of
theso ideas isapt on examination to expand until a great deal of ground is
covered.  The amalgamation to which I have referred took place only on the
1st October, and it wounld be premature to go inte details, bul in the mero fact
of some adjustment being nccessary between the system of accounts in the
civil and Public Works Departments, I may say I have found a point d'appui
for some wider questions which will be fully examined afier the pressure of
the Caleutta Session is over and when the wickod cease to trouble and the
weary arc at rest.

“ There remains the question of the position and functions of the Comp-
troller and Auditor General.  This is o question on which for the present 1 ean
only lightly touch. There are, however, three things 1 should like to say. The
first is that there is a great deal of spaude work to be done in connection with the
amalgamation of our accounts system. Sceondly, I have a fairly intimate
knowledge of the English system of audit and T fully appreciate its great advan-
tages. But audit mwust to some extent follow administration, and T rocognise,
and I think my Hon'ble friend will recognise, that tho systems of adminis-
tration in the two countries are so different that the greatest caulion is
essontial in adapting to Indian conditions the results of English oxperience.
Lastly, I have to point out that this question has heen considercd bhotween
the Secretary of Stato and the Government of India on three separate occasions
since 1881, and the conclusion on each oceasion was that no radical change was
necessary, 1 do not, I may say, acespt that conclusion as final. Circumstances
may change, and have changed ; but it is obvious that a decision thrice
repeated cannot be reversed without the most scrious deliberation. While
therefore I have made it clear that I do not regard our audit system as a

. closed and ‘perfect circle, I doprecate laste in the decision of a question,
i the importance of which is equalled only by its complexity. I ask for
time to mature proposals ; and I do so the more confidently because what has
already been accomplished is|an earnest of our intentions. I claim that in
quite recent years there has been a distinct improvement in our audit system,
and the Hon’ble Member hag my assurance that I shall do my best to complete
the work which is already in iprogress.

“My Lord, I shall not trespass longer on the time of the Couneil
Economy in public expenditure is the duty of all Governments ; itisthe
especially sacred duty of the Governinent in this country. I would remind the
Council of a remark which I made in my Budget specch last year. It was to
this effect :—

1 am sure that it is absolutely essentiul to introduce greater sobriety in our public expendi-
ture if we are to avoid deficits and eonsequent enhunced taxation.’

“This is no Jonger a pious expression of an individual opinion. The
‘Government of India share that view and arc prepared to carry it into cffect.

« T am empowered to announce that all the Members of the Government of
India will, during the current year, subject the expenditure for which they are in-
dividually responsible to close scrutiny with a view to eﬁegtin all possible econo-
[ mies. In regard to Army expenditure in particular, I think it only fair to state

that the Commander-in-ghmoluntwred propio motu to institute a thorough
' inquiry into the question of military expenditure, recognising 1';he necessity for
- it and expressing his intention to roduce all unnceessary expenditure and dupli-
cate forces (as well as extravagance in administration) and to get the best work
out of those retnined. At tho smge time the Commander-in-Chief naturally
insists on thorough efficiency in regard to armament. Wo cannot accept the
Resolution as it stands. I do not know whether, after the assurance I have
' been able to give him, my Hon'ble friend will wish to press it to a division.
I hope he will ot do so, because I think that a division might be misunderstood
a8 3n implication that wo are mot at one on the subject of economy. We
certainly are. ' The assurance has not been lightly given and the intention is to
- carry it into effect. I recogmise, and Iam very grateful for, the assistance of all
¢ those members who have rendered me such marked assistance to-day in the
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interests of cconomy. I am not one of those who bhelieve that a Resolution is
necossarily framed with a view to embarrass the Govermment.  On the contrary
1 think Resolutions are often framed with a view to assisting the Government,
and T accept Mr. Gokhale’s Resolution as one framed in that spirit.

“Last year I extended fo the Hon'ble Member my sympathy. This
year T aun able to go a step further. T am in agreement with him as 1o the
object he hasin view, but 1 disagree as to the method by which he proposes
to arrive at the result we both wish to attain. Next year I may even' find
salvation and whole-heartedly agree with him from first 1o last. On one
thing weare all of one mind ; that it is an intelleetual treat to hear Mr.
Gokhale give an exposition of his views, 1Ic and T seem to e proceeding not
‘on parallel but on converging lines, and that is as it shonld be ; for antagonism
should have no place hetween 2 Finanee Minister and Indian Members who
desire the good of their country.”

The Hon'ble Mr. Gormate: “My Lord, 1 must ecrave Your Lord-
ship’s indulgence a second time, heecause | think 1 ouglht to reply to some of
the criticisms, which have heen offered, before this discussion is hrought to a
close.

“ T must begin with my Hon'ble friend Mr. Meston, whose remarks T am
almost sorry to eriticise in view of the extremely gencrous refersnce that he
has been so kind as to make to myself. But, my Lord, I must say at onc:
that I am not convinced hy what the Hon’hle Member has said, and I am not
quite sure how far the Hon'ble Member himself is convineed. I have a
shrewd suspicion, my Lord, that if I could have access to some of the notes
which my Hon'ble friend, as Financial Secretary, must have been writing
from time to time during the last few years, I think I could make a much
stronger case in favour of this Resolution than I have been able to do to-day.
My Hon'ble friend began by saying that, if expenditure in this country has
doubled itself in 85 years, the same thing has happened inother countries. I
had almost anticipated this argument, and I therefore carefully avoided compar-
ing the expenditure of this timc with the expenditure of 85 yearsago. What I
did was that [ divided the period into four smaller periods and took each time one
of these, so that the years compared should not be separated by too long an in-
terval, In the fiest place, thevefore, my Hon'ble friend must treat the expenditure
of other countries in the same way hefore the anndogy can apply. Moreover, let
him not forget that this analogy from foreign countries ean cut bhoth ways. I
am quite willing that this country should provide for a standard of expenditure,
such as obtains in other countrics, if the Government of India will accept for
itself all the responsibilities and all the standards of administration that the (Gov-
ernments of other countries have accepted. Let the Government, for instance,
to mention only onc instance, give us free, universal llu-imury clucation in this
.country, and then it will be time for us to consider how our expenditute com-
pares with that of other countries. My Hon'ble fricnd prefers {o take the

ear 1808, as the starting ycar for his comparison, to the year 1901-02. 1 too had
thought at one time of taking 1593-99, for the simple reason that that was the
commencement of Lord Curzon’s administration ; but I found afterwards that
the year was unsuitable, though it would really have been more favourable for
my purposes. I wanted scrupulously to avoid anything that was unfair, and I
saw that that year would not do, heeause it was midway hetween two great
famines, the famine of 1597-9S and the famine of 1899-1900, and the revenue
in that year therefore was larger on account of the avrears that were collected
from the previous famine. Moreover, as hoth 1809-1900 and 1900-01 were
years of extensive famines, the level of expenditure had no opportunity
during those yeurs to risc as it would otherwise have done. As regards
my friend's explanation of the increase, the amount of which he
.admits, Ireallydo not know how {o describe it. The explanation comes to this: —
1 had said that there had been an increase of @ millions ;¢ yes.’ says the Hon'hle
Meunber, ¢ there has been that increase ; but it is made up of so much more
spent under this head, so much under thgg head, and so ou, the total cowing to 9
millions '! Now this would have heen a good answer, if I had said that I
did not know how or where to find the itemns, of which these ¥ millions were
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made up. If, for instance, I had said {bat someboady had walked away with
our 9 millions a year, this eaplanation would have been perfectly sound,
Surely the details, which he has given, conld have been put together by any
one of us from the finaneial returns of the Government ; or if 1had exyeriene-
ed any difficulty in that,T could have drawn on the ample courtesy
of my ITor’ble {riend, on which, as a matter of fact, he hus permitied me to
draw so liberally during the last few days. To the wveal question which I
have raised, the Hon'ble Menber has attempted practically no answer. 1
will refer only to two items to illustrate the way in which he bas been
compelled to argue in this matter. The Hon’ble Member says that
establishments have Leen largely increased during the last fow years ; now
that is exactly my complaint, What the Hon’ble Member shonld
have told the Council is—ehould rhey have been so incrcased ¥ He
has, however, nothing to say on that point. Again, take the increase
under  ‘Stationery.’ The Hon’ble Member's explanation is—* I suppose
we lhave been writing much more than we used to do.’ Now, in the first
place, T am not so sure about that. If the officials have been really writing
much more than they used to do, then they have heen disoheying the ovders
of the Government of India; for one of the orders issued by Iord Curzon
during his time was that official writing should be curtailed ; and he even
took great credit to himsolf on a subsequent oceasion for having redueed
the vohuninous mass of official writing, But apart from that, last year,
when I raised this very question of increased expenditure on Statiomery,
my Ilon’ble friend, Mr. Robertson, who was then in charge of the Depart-
ment of Commerce and Industry, admitted that there had been o great
inerease during the last twelve years, the increaso amounting to no less
than G0 per cent. in 12 years! And he assured the Council that his
Department had been making inquiries and he hoped to make substantial
reductions. Not a word of this, however, have we heard from Mr. Meston
to-day. The last point which I would like to notice in the Hon'ble Member’s
remarks is about remission of taxation. My Ion’ble {ricnd says that
while expenditure has increased a good deal during the last 8 or 9 years,
there has also heen a remission of taxation of about four millions. Now,
my Lord, no one denies this, and I admitted it myself in my first specch. DBut
when the fact is used to convey the idea that the taxpayers have no
ground to complain of the increased expenditure, the statement is not quite fair,
There has undoubtedly been this remission of taxation, but I want the
Council to remember that it was no more than was in common fairness due to
the people of this country on account of the savings that the Government eftect-
ed in the charges on their Home remittances. During the previous ten years,
there had heen successive additions to the taxation of the country, ammounting to
about 4} millions, owing mainly to the continuous fall in exchange.  When,
therefore, exchange ngain rose 1o and steadied itself at 1s. 4d., the Government
were hound to return to the people the 3% millions, saved on their remittance
charges, and this was practically all that the Government did by their remission

. of taxation, on which the Hon’ble Memlier has laid so much stress,

“T will next turn to the speech of the Hon'ble Mr. Brunyate. I really
bave no quarrel with the Hon’ble Member's statement of the case, as he has
placed it belore the Council. His argument briefly amounts to this. The
country is getting good value for its moncy. Now I donot dispute that. I
feel I um not qualificd myeelf to express an opinion on that subject. Morcover,
I recognise that for seven years we had one of the greatest soldiers of our time
at the head of the Indian Army, and he was speeially well-known for his
economical administration. It is true that there are those who do not quite
accept this view; but that is a matter which must be left to military experts,
My question was solely about ¥licy. After the profound change that has taken
place in Central Asian and Frontier affairs, is it fair, is it just to the people
of the country that the military expenditure should still continue on the same
high scale on which it has been incurred all these years? For thirty years and
more, our military expenditurc has®ecn dominated by the fear that Russia
was drawing nearer and ncarer to this country. My Hon'’ble friend,
Mr. Haque, has refetred to the Anglo-Russian Convention, in the framing of
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whicli, as he has reminded the Council, Your Excelleney hadl such n great
part.  If the .Anelo-Russian Convention is a reality, 1 think we are entitled
to the benefit of it, and the only way in which this Denefit can be brought
home to us is by relieving us of a part of tho burden that we have borne for
50 many years, in order that funds may be set free to spend on primary and
feehnical education and sueh other objects. In this conneetion I would
Jike to quote certain observations of Loril Mayo, mode 20 yemrs ago. In a
celebrated minute, which has heen published, Lord Mayo wrote as follows ;—

* Thongh the finaneial necessities of the bour lave Lronght more praminently to our
view the enormous enst of one Aviny {163 erores), as f‘tl]l]'l:lll'['{f with the available resources
of the country, T eannot deseribe fiseal diflienlts ag the main reason for the cowse we have
tuken. 1consider that, if our convlition in this respect was most prosperons, we shonld still not
be justified in spending owe 25070na mors on one Army than ean b shiown 1o e abizohitely
and imperntively neesgeary,  There ave considerntions of o fur hicher nature involved in this
matter than the annual exigencies of finance or the interests of those who we employed in
the militury ferviee of the Crown,  Every shilling that is taken for wnnecessay military
expenditure is so much withdeawn fron those vast sums which it is our duty 1o spend for the
moral and waterial improvement of the poople.’

“My Lord, this is as true to-day as it was 40 years ago, and I carncstly
trust that something will he done to reduce our present over-grown military
expenditure.

“I will now say & woud in regard to the speeeh made hy the Hon'ble M.
Madge. T am glad to have his support, even though he offers it in his own
way. Butone or two things in what he said T must notice. Tle secemed
toimagine that I had given up my criticism of Railway expenditure of last
year. Nothing of the kind. I did not bring it up again to-day, heeause 1
took the Commercial Scrvices net for purposes of my comparison. My
objection last year was not to the construction of railways ont of ecapital,
but to the percontage of working charges going uﬂa by leaps and hounds
without any satisfactory reason. Last year, my Hon'ble friend, Sir T. Wynne,
gave the Council a somewhat lengthy explanation ; but I am not sure that
it satisficd the Council. I understand, however, that the working cxpenses
arc being kept down this year. I sincerely hope that this is trae. In an
casc we shall know it soon, when the Financial Statement is presented.
Mr. Madge has told the Council that, in his opinion, not a single European
goldier in this country can bhe reduced. This emphatic ohservation was
preceded by the statement that laymen ought not to be dogmatical in theso
matters. If only the Hon’ble Member had remembered his own counsel,
we should have been spared a proposition so extreme as that which eame
from him. My friend spoke of the recent riots and of troops heing requisi-
tioned for service on tho ocecasion. My Lord, it is difficult to take an argunent
like that seriously. If, unfortunately, there was real internal trouble
in the country on a large scale, would an Army of sixty to scventy
thousand troops suffice to quell it? The Armf’, from that point of view,
is either too small or too large. The policy of the Government is
to govern the country with the confidence and the attachmoent of the
people. In that view of things, I think it is most unfair that those occasional
riots should be brought forward as an argument for maintaining the Army
on its present scale. Lastly, the Hon’blo Member has expressed the view
that the system of indcpendent audit that I proposed was unneeessary.  Well,
in this he and I differ, whieh is a small matter. But he should realizo that
he also differs from somc of the greatest statesmen ol England, Germany,
France and Austria. If he likes that singular distinction, I have no quarrel
with him, -

“ My Lord, I now come to the extraordinary speech of the Hon'blo Mr,

For easy confidence that cvorything is for the hest in this best of
lands and for the polite sugzestion that those who demand an inquiry into how

ment spend the moncy, raisod from the taxpayers, are guilty more or
less of something approaching presumption, I think that specch would be hard
to beat, However, the Hon’ble Membor himself has supplied to the Council
a part of the explanation of that speech. He has told us that he comes
from Burma! But, my Lord, whatever may be thought of the rest of his speech,
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I do not think there was any exeuse for the Hon'ble Member misunderstand-
ing me on one point. I never asked for a Commission like the Welby Com-
mission. 1t is true that 1 mentioned it along with other bodies that have inquir-
ed into the administration of Indian finances from time to time, but T distinetly
stated that I wanted an inquiry, not by a body sitling at Simla or Calcutia, or in
Londou, but by a Committec that could go round the country, like the Finance
Commiittee of Lord Dufferin. And Lord Dufferin’s Committee was the one
Committee which really did achieve solid vesults. That Comunitiee went all
over the country, took valuable evidence and submitied within {hree years its
recommendations, ealewlated to offect a saving of about GO lakhs, and n.ost of
the recommendations were carried out. It is o Committee of that kind, with
one or two non-oflicials put on it, that I want, My Lord, il is quitc truc that
if the Government do not want to enforce cconomies, the Committee will not
achicve anything. Lord Curzon once said in this  Council—'There ave
inquiries and inquiries ; there are inquiries to shelve and inquiries to solve.’
If the Government wish to shelve this problem, they will deal with it in one
way. If, however, they want to find a solution for it, they will deal with it in
another way, What the Committee does or does not do, will depend upon the
keenness or otherwise of the Government in the matter. Then the hnn'hlc
Member asked why it was nceessary to refer the question of an independent
audit to-a Comumittee of inquiry. My Lord, I never suggested {hat it should he
so veferred.  Tmervely mentioned it as one of the remedies that the situation
required. I the Governmentwill themselves examine the proposal and adopt
it, so much the better; if tho Government do not want to do this, they may
refer it to the proposed Committee, Of course it is open to me, as the Hon'ble
Member says, to bring this matter before tho Coancil in the shape of a Resolu-
tion. And I certainly will do it, if it becomes necossary. But as to when
I should do it, of that I must be tho judge. Then the Hon’ble Member said
I had adopted an unconstitutional course in bringing this Resolution forward.
My Lord, the Ilon’ble Member is Financial Cominissioner of his Province.
I do not know what his views are of the financial relations hetween tho Goy-
ernment of India and the Provincial Governments. But I think he should
know that it is only in this Council that discussions of this kind can be initiated.
Any matter which refers to all Provinces in common, any matter which
involves considerations of policy, with which the Government of India alone
can deal, can be raised only in this Council and nowhere else. Comparatively
small matters, relating to particular Provinces, may be raised in the Councils
of those I'rovinces. I will not ask if they do even that in the Burma Council.
But does the Hon’hle Member imagine that questions like economy in military
expenditure, questions even like civil expenditure, involving large policies, such
as the wider employment of Indians, can he rnised in Local Councils ? These

uestions must be raised here, if they are to be raised anywhere at all in India.

ne morce observation, my Lord, on Mvr. Gates’ speech, and I will have
done with it. The Hon’bﬁ; Member spoke of the bloated budget of Bombay,
and he suggested that we should look for cconowmies there and not trouble other
Provinces. My Lord, if the budget of Bombay is a bloated budget, in any
case we pay every penny of it ourselves. We have not lived on other Provinces
or on the Government of India for nearly 20 ycars as Upper Burma has done,
When Upper Burma refunds to the Government of India all that it has drawn
from other Provinces, it will be time for it to speak of the Dbloated budgets of
other Provinces.

“ My Lord, I now come to the lnst speech, which of course was not the least
—tbhat of the Hon'ble Bir Guy Fleetwood Wilson. I am grateful to iny Hon’ble
friend for the courtesy of his remarks and on tho whole for the very
friendly tone of his speech. If ithad been ouly the courteous and friendly
tone, my satisfaction would not have been so real. 'When the Hon’ble Mewber
adopts a specially friendly attitude or a specially conciliatory tone, I don't
mind confessing that I grow somewhat suspicious. That was my experience
last year ; while he was giving us verbal sympathy without stint, hc was

utting on the country tax after tax. However, in consideration of the
Eeﬂnite assurance he has given to-day and in deference to what has fallen from
him towards the close of his speech, 1 am quite willing to withdraw this Resolu-
tion for this year. I withdraw it for this one year only, because by this time
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next year we shall be in a position to sce how far the IIon’hle Member has
Beon able to carry out what he has practically undertaken to do. And I do this
all the more readily, Dbecause the Hon'ble Membor has laid stress on
one circumstance, to which it is necossary to attach special woight, and that
is the fact that Your Excellency has just assumed the reins of office, and that
it is only fair that you should have time to look into this question for yourself.
The Hon’ble Member has drawn the attention of the Council to the fact
that Your Excellency, if I may ropsat what ho said without impertinonce, has
a great reputation for economic administration, and the Council may well loave
this matter in Your Excellenoy’s hands for the present. On one point, how-
ever, I must express my dissent from the Hon’blo Member. I do not agroe
with him as regards the undesirability of the machinery which I have
suggested-~-the machinery of a public inquiry. I think public inguiries
from time to time serve a special purpose of their own. Apart from the
economies, that may actually be effected as a result of such inquiries, every
departinent is put on its defence, and that in itself is something to achieve.
The fact that there is going to be an enquiry, so to say, shakes every
department and makes it put its house in order, and that, to my mind, is no
small advantage in such matters. -

“As rds audit, my Hon'ble friend's remarks were highly encouraging.
I hope that he means even more than he says, and that it is his official position
and his responsibility that have made him wuso that cautious language. One
observation of the Hon’ble Member in this connection, however, ealls for a
brief comment. [ think I cauglht a suggestion of tho argument in his speech
that there is a good deal of difference between the condition of India and the
condition of \estern countrios, and that, therefore, what hns answered very
well there may not answer a?ually well here. I quite admit that; at the
same time it should not be forgotten that this view that an independent audit
would do to India was a view taken successively by the Government of
India and by the Becretary of Btate. ‘Ihe Welby Commission went into this
question carefully. It was not able to make a unanimous recommendation,
because the Commission was equally divided on the point. One section, headed
by Lord Welby, strongly supported an independent audit. The other section,
however, opposed it, and, among other arguments, urged that tho oreation of an
audit officer, independent of the Government of India, would lower the prestige
of the Government in the eyes of the people of this country., This, however,
is an argament which I think is not worth considering. ‘e man in the street
does not understand what an audit officer is for and what are Lis relations with
the Government of Indin. And those Indians who understand these thin
also understand why an independent officer is not created, if one is not crea
Therefore the non-creation of this officor does not mmean any special prestige
for the QGovernment, neither can his creation involvo any loss of prestigo.

“My Lord, with these observations, and thanking the Hon'ble Member once v
again for his very friendly reply, I ask for leave to withdraw my Resolution.”

His Excellency THE PRESIDENT :—*Permission is granted to the
Hon'ble Member to withdraw his Resolution. I think, gentlemen, now we have .
arrived at the end of all the work that is before us for thc time being, and I
propose that the Council should adjourn till Tuesday, the 31st instant. The
meeting on that occasion will hie of n purely formal character for the
presentation of a report on the Faotories Bill. The presence of the Hon'ble
Additional Members of Council who are not resident in Calcutta will not he
necessary. It may, however, be convenient for Hon’ble Members to know that
. after the adjournment on the 31st the Council will not meet till the 1st of
March when tbe Financial Statement will be presonted to the Council. The
Council, gentlemen, is now adjourned.”

J. M. MACPHERSON,
Secretary to the Goverwment of India,
Legislative Department.
OaALoUTTA

The 8rd February 1911,
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